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MESSAGE FROM THE PRESIDENT

Mr. CHAIRMAN: I have received
the following message from the Presi-
dent:

“Dear Mr. Chairman,

1 have received with great
satistaction the expression of
thanks by the Members of the
Rajya Sabha for the address 1
delivered to both the Houses of
Parliament assembleqd together on
the 8th February, 1960.

Yours sincerely,

$d/. RAJENDA PRASAD.”

-

REFERENCE TO NOTICE OF
MOTION FOR PAPERS ABOUT
THE EVICTION IN MIKIR HILLS
AREA

Surt BHUPESH GUPTA (West
Bengal): Sir, I have given notice for
a Motion for Papers about the evic-
tion of refugees in the Mikir Hills
area. Elephants are being used and
force is being used. The matter came
up in the other House alsc. The hon.
Minister should come and tell us as
to what the position is. Will you
kindly ask him?

Mr. CHAIRMAN:
asked them.

Yes, we have

THE BUDGET (RAILWAYS) 1960-61
—GENERAL DISCUSSION—contd.

Dr. H. N. KUNZRU (Uttar Pra-
desh): Mr. Chairman, before 1 speak
on the financial position of the rail-
ways, I should like to refer to the
information provided to us by the
Railway Board in order to enable us
10 understand the causes that have
led to an increase in railway expendi-
wre. We have been supplied with
“A Review of the performance of the
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Indian Railways during the Seconi
Plan Period”. 1 am glad, Sir, that
this has been done because 1t enables
us to get a clearer picture of railway
finances than we could before. We
know that tractive power has been
increased, that the cost of coal has
gone up, that an excise duty has been
levied on coal and so on but we have
had no means so far of knowing what
the total effect of all these factors on
railway finances and rallway
operation would be. Now, thc re-
view before us enables us to know
with certainty for the first time what
the effects are and we shall be now
1in a better position to make with ade-
guate knowledge any remarks we may
consider justified in these matters.

Sir, the causes that have brought
about an increase in railway expen-
diture have been referred to in the
Review and also in the speech of the
Railway Minister himself. I have no
doubt that the information that we
have been given is absolutely depend-
able but this does not altogether re-
move our concern with regard to rail-
way finances. Now, in order to illus-
trate what I have in mind, I shall
refer to the figures for 1957-58 and
1958-59 which are in many respects
comparable. I cannot say that they
are exactly comparable and I cannot
make the exact adjustments needed in
order to make them fully comparable
but I think that in view of what has
been said in the Review, a comparison

could be fairly made between the
income and expenditure of the two
years I have referred to.

12 NooN Now, Sir, If you take the

figures for gross earnings,
first you find that while in 1957-5&
the gross earnings amounted to
Rs. 38142 crores, the corresponding
figure for 1958-59 was Rs. 390-77
crores. That is, the increase in earn-
ings amounted to about Rs. 9.35 crores.
If we take the total working expenses,
we find that in 1957-58 they amounted
to Rs. 309-43 crores but in 1958-59 the
corresponding figure was Rs. 321-44
crores. That is, there was an increase
of a little over Rs. 11} crores. This



!
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means that the increase in the work-
ing expenditure was more than the
increase in gross earnings. Now I
may probably be told that the year
1958-59 was not economically a satis-
factory vear. That is so, but I
thought that the view of the railway
authorities was that the effect of the
vnsatisfactory economic conditions that
rrevailed in 1958-59 was felt by the
rallways in the succeeding year, that
js, in 1959-60. Whatever the causes
¢! the increase may be. the position
remains unsatisfaclory. Now, what
will be the result of the railways
raising their freights and fares fur-
ther in order to increase their revenue?
'The Railway Minister has actually
rome forward with a proposal to levy
a supplementary charge of 5 nP. per
rupee on coal and goods traffic except
the railway’s own traffic and some
nther items. What will be the effect
of this supplementary charge? It is a
small charge no doubt and he has
pointed out that the etfect would be
about one-eighth of a paisa per seer
but he knows that the increase iu
retail prices does not always corres-
pond to the increase in wholesale
prices. The effect of it, in view of
the rise that has taken place now,
will be inflation. From this point of
view 1t is to be regretted that this
tharge has been imposed We all
know the reasons for the imposition
of the charge. The most important
reason is that on account of the recom-
mendations of the Pay Commission the
salary bill will rise by about Rs. 13
crores annually and that in the year
1960-61 a liability of Rs, 20 crores on
this score will have to be met. I re-
alise the difficult position of the rail-
ways but from the general economic
point of view. the levy of the supple-
mentary surcharge cannot be wel-
comed.

Sir, before I go further, I should like
to congratulate the Railway Ministry
and the Railway Board on the extent
to which they have been able to pro-
vide for the manufacture of the equip-
ment needed by railways in this coun-
try. The Railway Minister has referred
te this question on page 13 of his

i
|
|
|

General Discussion 1680

speech. He has told us that electric
multiple units coaches have been
manufactured 1ndigenously for the
first time, that arrangements are
being made to Tstart production  of’
electric locomotives at Chittaranjan:
and that the manufacture of diesel
locomotives through private agencies:
is also being planned. Apart from:
this, he has told us that during the
current year new 1items of equipment,
such as turbo-generators for locos,
relays for train lighting etc. have been:
manufactured 1n the country. Again,
Sir, the establishment of a producti-
vity cell 1s something that has to be-
heartily welcomed. Before we can
ask the railway workers to give of
their best, we must tell them how
much work they are required to do-
daily. Some standard must be fixed
which will enable the railway authori-
ties to guide them ang this producti-
vity cell is going to fix the norms
according to which the labour should
work in all the railway manufacturing
establishments.

I may, Sir, also refer to the activities-
of the railway authorities in regard to-
the provision for staff welfare. I am
delighted to know, Sir, that In the
matter of education the railway autho-
rities are following an enlightened
policy and that primary education has
been made free in all rsilwsy schools
in which instruction is given in an
Indian language. 1 should like the
rallway authorities to go further and
make primary education completely
free in all railway schools. I grant
that people who send their children to:
schools where instruction 1s given in
the English language can pay the:
fees charged in the primary classes
but this is a matter of principle. Since
the action taken by the railway autho-
rities is in pursuance of the Directive
Principles of State Policy lnid down
in the Constitution, I think they may
well be expected to go farther than
they have done to make primary edu-
cation, no matter in which language’
it is given, completely free.

I should like just to refer
more matter before 1 deal

to one
with the:
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[Dr.
operating efficiency of the raiiways. 1
think the Railway Minister has said
that Parliamentary Consultative Com-
mittees have been appointed in order
o enable Members of Parliament to
_meet the General Managers in  the
various zones. These Committees are
zonal Committees. I shouuld like to
know how these zonal Committees
have been set up. Are all the Mem-
“bers of Parliament in a zone members
«0f this Committee?

THE MINISTER or RAILWAYS
(SHRI JAGJIVAN RamM): Yes.

H. N. Kunzru}

Dr. HN. KUNZRU: Now, the Rail-
-way Minister has said that two meet-
ings of these Committees have bheen
held but I do not remember to
received any notice of either of these
meetings. I must be living in some
railway zone and I should
have received an invitation from some
‘General Manager or the other but [
have not received any.

SHrT JAGJIVAN RAM: As a matter
-of fact, the Parliament Secretariat en-
-quired from the Members which zone

they would like to represent; and
when the Members informed them,
they invited them. The invitation

comes from the Lok Sabha Secretariat.
I will draw their attention to this.

Dr, H.N.KUNZRU: Now, Sir, I will
-consider the statistics relating to the
‘operating efficiency of the railways.
‘The Railway Minister has claimed that
the position in this respect has im-
proved because he has referred not
to the figures of 1958-59 but to the
figures for the first six months or seven

therefore

have

months of the current year, that is,

1959-60. But I am concerned, Sir,
with the figures relating to 1958-59.
I shall first state what the figures are
and then try to evaluate them in the
light of the information that we have
been supplied with. Let ug take the
speed of goods trains to which I refer
year after year. It is claimed in the
pamphlet called “Indian Railways”
that has been supplieq with the
budget papers that the speed on the
braad gauge has increased But this
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increase is due to the fact that diesel
and electric engines have been lumped
together with steam locomotives. If
we take the steam locomctives only,
we find that while the speed was—I
am really referring to goods trains—
9.28 miles per hour in 1957-58, the
corresponding figure was 9.19 in
1958-59. The fact remains that there
is a decrease. Take again the metre
gauge. Even if you take the figures
relating to all kinds of transactions,
there is a setback here. The figure
for 1957-58 is 8.23 and for 1958-59, it
is 7.93. Now, take the wagon miles
per wagon day. They have come
down from 30-1 in 1957-58 to 28'8 in
1958-59. I shall guote onlv one more
figure which relates {o the net ton
miles per wagon day. Now, on the
broad gauge the figure has declined
from 598 ton miles in 1957-58 to 572
net ton miles in 1958-59.

Now, various reasons have been given
for this. We have been told that
better resulis could not be achieved
on account of operational difficulties
caused by heavy rains and floods
resulting in diversion of {rains and
imposition of severe engineering
speed restrictions, extensive line capa-
city and re-modelling works under-
taken now, with the increasing traffic
and the increasing density of traffic on
the sections already working to full
capacity. I do not deny that all these
factors have been in operation, But
some of these have been in operation
almost every year. If I may quote
from the Railway Minister’s speech of
the last year, he referred to a number
of line capacity works on the Narth/
Eastern Railway and in the Olavakkot
division, speed restrictions in a num-
ber of sections on account of track
renewals, breaches that occurred on
account of heavy rains in the Madras-
Gudur Section. and so on. In a big
country like this we cannot expect
that cverything will go on in accord-

ance with our desires every ycar.
Some trouble or other will occur
every vear. Consequently, while I

give full weight to the reasons that
have been given, I am not satlsfied
that they account fully for the low
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performance of the railways. Another
12ason that has been given here is that
the additional traffic did not materi-
alise to the extent that was expected.
Well, that is so. But why should the
speed of goods trains have gone down?
Does that really account for that also?
If all this is true, we can never expect
any increase in the speed of goods
trains, But no railway authority has
taken this view so far. The Railway
Minister has told us year after year.
after detailing the causes responsible
for the decrease in speed, that the
factors responsible would be examined
with a view to improving the posi-
tion. I have been supplied, by cour-
tesy of the Railway Minister, with a
note on the pooling of engines on the
different railways. There it has been
said that although the best mileage
performance figures of 1941-42 have
not yet been reached, the mileage
averages on the broad gauge are now
better than in the later war years.
Similar is more or less the position on
the metre gauge. And I draw the
altention of the Railway Minister to
these words: “It is nevertheless felt
that the results attained in 1941-42
are capable of achievement and en-
deavours are constantly being made to
that end.” Take again the report of
the Efficiency Bureau with regard to
the speed of goods trains, which the
Chairman of the Railway Board has

been good encugh to supply to me.
Here again after an analysis of the
difficulties, suggestions have been

made for improving the speed. The
Railway Minister, by referring to the
figures for 1959-60, has himself ad-
'mitted that further improvement is
-possible. He has claimed that im-
‘provement has been made. I am very
glad to hear {hat. We shall be able
to study the matter when we have the
report for 1959-60 in our hands. But
‘meanwhile, we have to deal with the
year 1958-59. Apart from all these
‘things, while mention is made of the
_difficulties in the way of the railway
:authorities, the improvements ‘that
‘have already been made ang which
cught to increase the speed of goods
trains, to a certain extent, are seldom
mentioned. These factors are: The

173 R.S.D.—3.
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improvement of marshalling yarEis
that has taken place, say, in the last
five years. Then, again, new line
capacity works have been carried out.
To the extent that they have carried
them out, they ought to make the
position easier. Then again, take the
pooling of engines. It appears from
the note before me that this has
increased on all the railways.

I should like to know what the
total effect of all these improvements
is, and I hope that a review like the
one that we have been supplied with
this year will be supplied to us an-
nually, and that it will deal with this
matter also. 1 ask, Sir, particularly
that a chart showing the line capacity
five years ago and the present capa-
city on the main trunk routes should
be prepared. We are not anxious to
blame the raiiway authorities. We
are only anxious to know the main
facts, know the effect of the totality
of all causes on the working of the
railways. Just as we have been en-
abled to know for the first time what
the effect of the various financial mea-
sures that have been taken in the last
three or four years is on the financial
position of the railways, so we should
be told what the effect of the various
efforts made by the railways to im-
prove the speed of the goods trains
and to improve railway working
generally has been so far.

Now, Sir, I have not got the time
to deal with the report of the Effi-
ciency Bureau on the speeds of goods
trains. It is an important document.
But I hope that I shall have an oppor-
tunity later of referring to its re-
commendations in some detail. 1
shovld like on this occasion to refer
to one recommendation only, and
that is that “the necessity of main-
taining personal contact between the
operating officers, inspectors and staff
cannot be overemphasized. If the
officers make it a point to personally
inform those who are failing in their
duties and tell them in what way
they have failed and what they are
expected to do, there will be many
who will react favourably to this
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method of approach.” This is a very
important recommendation. I cannot
deal with it at length, but I wonder
whether the closer touch here recom-
mended between the operating ofti-
cerg and the staff is not equally neces-
sary between the General Manager
and the operating officers. If iit is,
the charge of a General Manager
should be such as he can efficiently

dea] with. For this reason I asked
the Railway Minister last year to
have a chart prepared like the one
prepared by the Efficiency Bureau
four or five years ago showing the
work load in each zone. I should like
to know whether that suggestion has
received the Railway Minister’s at- |
tention and, if so, when we may ex-
pect this chart. I think we are not
asking, Sir, for any information that
is either unnecessary or unimportant.
This ijs a very important matter. Our
traffic will go on increasing and the
responsibilities of our officers also
wil] become heavier in proportion to
the increase in work. It is there-
fore absolutely necessary in such a
state of things that the superior offi-
cers should be able to devote their
personal attention to the difficulties
experienced by their subordinates.
More touch between them and their
officers is required, and the burden
of the work to be done by them and
of the responsibilities that have to
be fulfilled by them must be such as
an industrious man can reasonably
cope with.

[Mr. DepuTY CHAIRMAN in the Chair.}

Now, Sir, 1 have come very nearly
to the end of what 1 was going to
say. My time is nearly up. I shall
therefore refer hurriedly to two or
‘three matters. 1 refer first to the
safety of women passengers. I am
glad that the new device referred to
by the Railway Minister, that is, the
provision of a push button, is going to
be taken up by the Railway Board,

but I think, Sir, a little more than
that is needed. People get on the \
footboard and then enter the women’s |

General Discussion 1650

compariments when the train Thas
begun to move. They do it generally
when the women’s compartment prac-
tically reaches the end of the plat-
form. I think it is desirable that at.
the main stations at least the police:
should be asked to watch the passen-
gers who get on to the footboards.
after a train geis into motion. The-
railway staff, 1 think, ought to be
asked 1o be similarly watchful. I
think this will help in reducing the
cases that have unfortunately come:-
to our-notice. At roadside stations.
all this may not be possible, but at
the principal stations I think this
ought to be easily possible.

The last point that I shall refer to-
is about the consumption of coal. The-
Railway Minister himself has point-
ed out that the consumption of coal
has increased because the greater pro-
portion of the coal supplied in 1958-
59 was of inferior quality. He has
also said that an inspection organisa-
tion will be established in accordance
with the recommendations of the
Coal Committee in order to see that
the coal provided by the collieries is
of the requisite quality. I hope that
this will be done as soon as possible.
Apart from this, 1 think research on
fuel should be intensified. Just as
the responsibilities of the railways are
going to be increased in regard to tra-
ffic, so the difficulties in regard to
getting coal of a satisfactory quality
by the railways will increase. I think -
therefore that it is necessary to be:
watchful in respect of this matter
also, and the Railway Board should
be able to set new problems to the
research authority so that we may
not be caught napping when we are
faced with an emergency.

Sir, there are many other points I
should have liked to refer to;, but T
do not want to detain the House with.
my remarks any further. There are-
many other matters; for instance, the
report of the Special Officer who was:
placed on special duty in connection:
with the conversion of the metre
gauge to broad gauge, the report ef
the Efficiency Bureau, the Researcly.
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Designs and Standards Organisation,
etc. But I shal] be able to dea] with
these matters when the Railway Ap-
propriation Bill comes before us.

Mr. DEPUTY CHAIRMAN: Before
I call the next speaker, I have to
inform the House that there are still
twelve speakers. So we have to sit
through the lunch-hour,

Dr. D. H. VARIAVA (Bombay):
Mr. Deputy Chairman, Sir, with great
pleasure, I will say a few words about
the Raiway Budget. 1t is a well
known fact that durang the last 12
years of independence, the rallways
have made tremendous progress and
speaker after speaker have said that
this progress has been well mamtain-
ed and that they are satisfied with it.
In my previolis speeches on the Rail-
way Budgets, I had always emphasis-
ed the progress that had been made.
It is always good that we said goud
things about 'those who have been
responsible for this progress, and I
am sure if the same type of progiess
were made by the other Ministries
like Planning, ete., India would have
increased the per capita income of
her people by this time not only by
five or ten per cent. but by 25 or 30
per cent. The railways have always
been doing their work thoroughly and

eﬁ‘tlciently. The amenities that are
being provided by the railways to
all classes of passengers—first class

passengers or second class passengers
or third class passengers or Members
of Parliament—are very commend-
able. While these amenities are pro-
vided to the passengers, it is also the
duty of the passengers themselves to
see that they make good use of them.
I think it ig the duty of the Railway
Users’ Committee to induce the pas-
sengers to behave properly so that the
railway properties are protected, tne
compartments are kept clean and the
platforms are kept well, because this
is a two way traffic. Whatever the
railways may do to keep things clean,
it 1s the primary duty of the userg of
the railways to see that these things
are kept clean. I will give you one
example. Once I was travelling in
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one of the trains and there was an
Itahan officer with his son aged five.
In the morning he gave a bath to nis
son in the bathroom. Then he took
a towel and washed the whole floor
of the bathroom. When one of the
passengers said, “This is not your
duty”, he said, “Oh! it is my duty to
keep this clean.” He cleaned 1t. So, it
is the duty of the passengers them-
selves to see that things are kept
clean, even though they might have
been cleaned by the railway staff
once. It is a great pleasure nowadays
to find cleaners at every important

station. They clean the trains. It is
also of great satisfaction that they
never ask for any bhakshish now-
adays. Two months back, I was re-

turning from Delhi to Bombay. Tnere
was a passenger with me. When the
compartment was cleaned, he ofiered
some money to the cleaner. He re-
fused. I told my  co-passengers,
“Nowadays you cannot induce these
people to take any bakshish like this,
and you should never give it.” Well,
there may be a few examples where
they are taking money. But general-
ly, I have found that they have im-
proved very much.

About the efficiency of the railways,
I wish to say a few words. About &
year back, a railway division was
located at Rajkot and the amount of
progress made in regard to housing
and other amenities in that division
is really surprising. I think that the
Government of India and also the
State Governments would do well to
entrust the task of providing housing
facilities, not only to the raiuway peo-
ple but to the other people also, to
the railways and this difficulty of
housing would be very easily over-
come. I do not know whether the
Railway Minister will accept that
position and undertake that responsi-
bility.

Surt JAGJIVAN RAM: If we

accept . . .

Dr. D. H. VARIAVA: 1 say that at
least the other people should try to
" learn from the railways. The railways
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may give them advice and that will
be a great thing. ,

Sir, very good waiting rooms, long
covered platforms, all these are sup-
plied, but again, in some of the
waiting rooms, there is dirt. It is
the responsibility of both the users of
those rooms and the railway staff to
keep them clean. But the responsi-
bility of the users is more because it
is they who make the rooms dirty and
they do not know how to use them.
So, I think that the railways should
also make propaganda among the
public to keep things clean. The
Raijlway Users’ Committees in the dif-
ferent regions of India should impress
upon the passengers that it is their
duty to keep things clean.

Sir, about overcrowding in railways,
I know that it is impossible to eradi-
cate this all at once. There is a
great increase of traffic on the rail-
ways and it is almost impossible to
supply seats or accommodation to all.
I will suggest one thing. The queue
system is developing in India very
fast, in ration shops and tram-
ways, buses and in other places.
Now people have learned the habit
of queuing. -So, I wonder why the
railways also should not induce the
passengers to queue before entering
the trains, because it is one of the
heart-rending sights that the third
class passengers rush at each other. I
will suggest one thing. They may be
allowed to come on ihe platform about
an hour before the train arrives., Rail-
ings may be put along so that they
stand in a line and enter the com-
partment. Instead of twen people, you
allow twenty people in the compart-
ment, but let them enter the com-
partment peacefully so that there will
not be any rush or any fight.

I will now say something shout
corruption. It is said that there is a
lot of corruption on the railways.
But who is responsible for this cor-
ruption? Why do people give bribes
to the railway staff? Are not those
who offer money to them responsible

General Discussion 1690

for this evil? They are as much
or more responsible than the railway
staff who receive money. If we re-
fuse to offer money and refuse to
yield to this temptation, then it will
be possible to eliminate thig habit.
How is it that in other countries like
the United Kingdom they have mnot
got this evil? I am talking of the
United Kingdom; I do not know
much about America. But I know
of things in Europe also, where such
corruption is not possible because
people there think that it is not right
to offer money to the railwaymen
or anyone else. If we have some
such system here and if we ourselves
refuse to offer money, how long will
they ask for money? Once they
know that it is impossible to get any-
thing from us, this practice will stop
and 1t is our duty to see that we do
not encourage corruption.

Surr MOHAMAD UMAIR (Bihar):
Is it not defending corruption on the
railways?

Dr. D. H. VARIAVA: I am not
defending it. I am only saying that
we are ourselves responsible for it
and we must not encourage it. We
are as much responsible or as cri-
minal as the person who receives it.
We cannot blame one side only. I
say that it is our duty that we must
impress upon the public about this:
we must improve our standards. It
is due to the lowering standard of
morality that corruption goes on. I do
not defend corruption in the railway.
But at the same time, you cannot
blame only one party. You are also
blamable for giving any bribe. That
is my contention.

Sir, about danger to life and pro-
perty on the railways, I would sug-
gest one thing to prevent this. © Either
the foot-boards should be completely
done away with or the foot-boards
should be so collapsible that when the
train moves on, they go under, so
that nobody can get a foothold. You
may ask how the passengers will en-
ter into the compartments if there are
no foot-boards? Then I would sug-
gest that you can raise the Jevel of
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the platform to that of the doorway
so that passengers can get right from
the platform into the frain. And that
will eliminate this footboard travel-
ling and I think footboards are one of
the greatest dangers facing the pas-
sengers, speclally women passengers
in women’s compartments, as they
facilitate the goonda elements to en-
ter the compartments and then rob
the passengers after stabbing or mur-

dering them. I hope the Railway
Ministry will give considerable
thought to this matter, and I think

it is possible to do away with these
fixed footboards, and if that is done,
there won’t be any danger to the tra-
velling public, of their being attacked
and murdered also. So I request the
Railway Minister to consider these
things very minutely and see if this
can be done.

Now, about the food supplied on
the railways. I must say that railway
catering is done well, but sometimes
we see that the food supplied on
even the Frontier Mail is not good,
and I must say also that on the Delhi
Mail, from Ahmedabad to Delhi, the
food supplied is excellent, but on the
Frontier Mail, on the confrary, it is
rather of a poor type. Then the tea
aud the cakes supplied by the rail-
way cafetaria at stations, I think,
are very good, and to have a cup
of tea for one anna, I think, is abso-
lulely helpful and very convenient for
the people, and I find the railways
have done a great thing in thus sup-
plying this good tea just for one an-
na only, when normally you are
charged five annas for a cup of tea on
a train and that too of a very low
type—absolutely nothing but hot
water. I do not want to take much
time of the House but I should hope
that the suggestions that I have made
about cleanliness and safety on the
railway will be taken into considera-
tion and at the same time that the
Railway Users’ Committees will take

snote that they themselves should in-

duce people to just behave in a way
which will save railway property and
which wil] keep things clean.
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Then finally I have to say this
Sometimes there is the complaint that
the railway staff is not courteous.
Wel!, I have had no occasion when
they have been discourteous to me
and I can also say this that nowadays
they are not discourteous unless the
people themselves just talk in a man-
‘ner which may induce the railway
staff to be rather stiff in their atti-
tude in return. This is a matter in
which we all can do something and
1 would request hon. Members of
Parliament to induce the people in
their constituencies to behave in a
nice manner, and if they behave,
then the behaviour of the railway
staff also will be equally good.

Well, Sir, I thank you for giving
me this time.

Suan MOHAMAD UMAIR: Mr.
Deputy*Chairman, Sir, it is a pleasure
to discuss this popular Budget, I
think, and it is because of this reason
that I was compelled to break my
silence after months. It was rather
a vow which I had taken and that also
is going to be broken today because
of this splendid Budget.

SHrRT KISHORI RAM (Bihar): Why
a vow?

Suan MOHAMAD UMAIR: There
are reasons, I took the vow becausa
I had felt certain things which I can-
not discuss on the floor of the House.
It iy a matter of prestige.

Sir, the splendid achievements of the
Railway Ministry and the Railway
Minister, I can very boldly say, are
such that they have given ample relief
from former disadvantages and also
pleasure for everyone who is experien- -
cing the facilities and the privileges
and the amenities of railway travel and
the improvements in the railway admi-
nistration are daily increasing; the
comforts which are being provided by
the railways are increasing,

Sir, I was surprised that certain of
my friends mentioned yesterday
about the Railway Minister coming
from a particular community and 1
think that they omitted one very im-
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portant thing, the omission of that
part of the countiry he comes from.
At least we feel proud that the Rail-
way Minister comes from that part
of the country to which the speaker
also belongs. But let me say in the
plainest possible terms that, in spite
of this, the people of Bihar have
never tried to take any undue advan-
tage of the courtesy, greatness and
goodness of the Minister, whose ser-
vices benefit the entire country, the
remotest corners of this country.
There are many things that are lack-
ing in Bihar, but simply because of
a delicacy, namely that this proud
soul, this great personality is coming
from that part, the people of Bihar
do not think it advisable—and also
it does not look nice~—that they should
take advantage of his greatness and
goodness and press Bihar’s demands,
and speaking for myself, I had fre-
quent social contacts with him till
such time as I had not come to this
Parliament, but since coming to this
Parliament, in spite of the fact thai
I am a great admirer of his greatness
and goodness, I even stopped my
social contacts with him lest I and he
should be misunderstood and Iest
Bihar should be misunderstood. There
are so many problems in Bihar
which are known to him, and yet
many of us do not want to go and
worry him, and even a courtesy rall
o him may he misinterpreted by
many of us, that the Bihar people are
trying to take undue advantage of
this great and good Minister.

Sarr KISHORI RAM: Bihar should
be prdud of it,

SHar MOHAMAD TUMAIR: Not
only Bihar, the country should be
proud that such a great soul has come
from Bihar and shall I say that we
are not hankering after taking undue
advantage of him? Rather we are
suffering I believe Shri Jagjivan Ram
will not mind it when I say thet ai-
though Bihar deserves his greatest
attention and his greatest consideora-
tion, still there are some facts, some
items which have not yet been at-
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tended to. But Bihar believes in
whatever he 1s doing for the whole
country and whatever the railways
are doing for the entire country. That
glves greap satisfaction to Bihar and
we are proud of it.

Sir, this Railway Budget contains
many items, but you have given us
only a few minutes’ time, and within
this short time nobody can touch even
the important items of this important
Budget, within this twinkling of an
eye. Therefore I confine-myself toa
very few points, such as overcrowding
on the railways. I need not enter into
a discussion on what has been said
regarding overcrowding on the rail-
ways. So many things are spoken
about it, but no philosophical or
scientific view has been taken, to say
how this overcrowding could be
removed. There have been some
suggestions and the Railway Minister
might also be thinking that by adding
to the number of trains or by adding
to the number of locomotives or by
altering the timings in the time table
this overcrowding can be avoided. I
want to impress on the Railway Min-
ister that if he really wants that
this overcrowding should be removed,
there is only one way out, and I also
draw the attention of the Planning
Commission to this, that the Planning
Commission should take into confid-
ence the Railway Ministry and they
both should find out a way to over-
come this, and the way out is 1o
extend the railway line to the
different corners in the  different
parts of the country, small and big, so
that the channels of travel may be
diverted and there may be different

channels near at hand Iinstead of
the channels being few and far
away, just as the channels that

carry the surplus water flowing
through the Ganga and the Sone.
Just as we have dug canals to save the
people and the towns from the
ravages of the floods in the Ganga and
the Sone, and since such canals take
away the surplus water to different
parts of the area in addition to saving
the people from the ravages of floods,
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.in the same way, Sir, I may suggest
1o the hon. Railway Minister, I may

say it emphatically that if he wants °

to remove overcrowding, then
‘will not be possible by adding a few
Arains. It will be only possible if he
adds to the number of railway lines,
big and small, branch lines and other
lines, but I see that even those lines

this |

‘which were proposed in the time of ]

the Britishers, even they have not
‘been undertaken by the Railway
Ministry. I refer to those lines which
fall in Bihar. The Railway Minister,
-who has been playing such a splendid
part in the administration of railways,
“because he hails from that part of the
country, feels shy of taking up even
those things which were suggested by
the Britishers. But I say, Sir, that
‘this is one of the most important
items you will have to take up if you
want to avoid overcrowding. This
‘Railway line from Bihta to Baruna
was long before suggested during the
‘times of the Britishers.

Surr JAGJIVAN RAM: Arwal also.

Suan MOHAMAD UMAIR: And
.also some parts of Shahabad district.
I say it is a long-standing scheme

which has not been attended to. This
section will cover hardly 50 to 55
miles but it will give you a lot of

foreign exchange besides giving a lot
of relief to passengers who have to
travel in overcrowded trains. There-
fore, if you have not yet taken into
<consideration this very  important
item, I will impress upon you, the
Railway Minister, to look into it now.
Either there should be a line from
Bihta to Baruna or a branch line
from Jahanabad. Arwal comes on
that line. At least these things should
be taken into consideration.

’

Sir, what to speak about catlering.
The hon. Minister will pardon me for
saying that I cannot congratulate him
for the part that Railway catering has
played. Many people, including Mr.
Sapru, yesterday spoke very highly
aboul the catering at the Allahabad
Ta, way station. He spoke very high -
dy avout the waiters and the supply.
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But actually what happens? While
gomng to Patna from Delhi, if I want
to avoid any station it iz the
Allahabad station where I do not get
even a cup of tea, no water is avail-
able. For a cup of tea I had even
to flatter the manager on the platform
there. In spite of that it was not
available. This is the catering at
Allahabag station about which Mr.
Sapru spoke so highly.

You say that you have reduced
private vending to the minimum for
the good of the people. I say it is
doing no good to anybody, either 1{o
the railways, the public or thc people
who were engaged in it. You will
say that it is a part of your scheme
of nationalisation. But I think you
will not mind 1f T say that it is not
consistent with the nationalisation
scheme, it is not compatible with the
nationalisation scheme because so
many poor people who were living on
that sort of vending are now loifering
in the streets without any means of
livelihood. You have earned losses
on the other hand. You have neither
earned the gratitude of the people nor
have you given any relief to passen-
gers.

=t SArsfraT o T F A ¥
T A & FZI7 WOT AT HATAT @IIT T

FLH QT E 7
SuaAH MOHAMAD UMAIR: Many
times when it happens  that

ST HIAT G A 7T
I have to starve

7§} =war § 99
on certain Lines.

H JAHEAT TR qAAGIL Ir
g1y fFr a9 )

SHAH MOHAMAD UMAIR: Besides,
I do not understand the wisdom of
removing the dining car from the
Toofan Express. At least you could
get some food but even that facility
you have taken away from the Toofan
Express. Nor you have added a
dining car to the Howrah-Delhi
Express.
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AMEZ G L IZIqTogaFe WE fw

g St ST AT 7 foET OF SN U @

fag 7w & M MFE qgi @t Agr fadr

el agaa Fg @ g !

Ssan MOHAMAD UMAIR; No, no.
As my hon. friend said that I have
no experience of catering and hotels,
I say that you have also no experience
of these bearers. I know how I have
to flatter them for a cup of tea.
Therefore, I would insist upon the
hon. Railway Minister to reconsider
the scheme of catering. He should
not take into consideration only the
word nationalisation but what he
should really consider is the spirit of

* nationalisation. = The benefit which
was shared by so many poor people
out of that vending has now gone to
one contractor. One contractor com-
mands hundreds and hundreds of
vendors who usually sell bananas and
some fruit. These banana and fruit
sellers do not get anything more than
a few annas for themselves.

Surr JAGJIVAN RAM: What is
bad there?

Surt FARIDUL HAQ ANSARI
(Uttar Pradesh): Does my hon. friend
want monopoly of private persons in
catering over the railways?

Suan MOHAMAD UMAIR: I do not
oppose railway catering. What I say
is that nationalisation should be for
the benefit of the nation and for every
individual, not for those who have
high denomination currency notes in
their pockets, That would not be
beneficial to these poor people. More-
over, the railway is not earning any
profit out of it; they are on the other
hand showing losses after losses.

Sarr JAGJIVAN RAM; I  may
correct the hon. Member. He has got
some incorrect information, because

fruit stalls have never been depart-
mentalised.

Suan MOHAMAD TUMAIR: But
there is one particular individual who
is entrusted with the sale of these
things where other private persons
cannot take advantage of it.

!
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St ST W AT G197 JIgT &7

Suagx MOHAMAD UMAIR: Sir, as.
regards the efficiency of the railway
admunistration, I congratulate the hon.
Railway Minister, the officers and the
railway statf who have improved very
much. But in spite of this improve-
ment there 1s something lacking here
and there. For insubordination by
any member of the staff anywhere,
the officers take revenge to the point
of retaliation. They should not
retaliate like this. The subordinates
should be treated sympathetically.
They should be given proper care and
courtesy as the hon. Railway Minister
gives to others. They should learn
from the hon. Minister. I would cite
one instance. The Railway Minister
himself passed an order about a cer-

tain individual whose eyes were
defective. He could not read and
write and the eye specialist had

advised him not to do work involving
very much reading and writing. The
Railway Minister was kind enough to
pass the necessary orders and asked
the officers concerned to look to his

grievance. But, Sir, you know what
happened. That poor man was
avenged upon. He was retaliated

against by the officers and he again
fell sick; his disease relapsed. He is
suffering from eye disease again. I
am referring to a case in Gaya. This
sort of unsympathetic attitude of
certain officers—I do not say that it
is general—should go. It gives a bad
name to the entire administration if
one officer does something bad.

Coming to crime on the railways.
Sir, the Railway Minister pointed out
that he was taking the utmost care to
reduce crime on railways. I quite
agree that the State Government can
help the railway administration very
much in stopping these crimes because
criminals come and take shelter in-
side railway stations. Therefore, the
police of the States should be more
alert. The railway police can help
only when the erime takes place with-
in the railway premises. I will give
you one instance. At Jahanabad my
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own handbag was stolen away from
the waiting room in broad daylight.
That crime was detected. The criminal
was also caught. The civil police has
been Investigating into the whole
thing. I thought that after a week of
the culprit’s arrest my things would
be restored to me because it contained
so many valuable articles. Now the
civil police officer told me that that
case has been taken over by the
G.R.P. It is more than a year now
but neither they have returned my
articles nor have they been able to
investigate the case fully. With some
sort of checking of criminal activities
within the jurisdiction of railway

premises, crimes can be very much
minimised. A sense of dutifulness
should be infused in the

railway police if you want to check
crimes on the Railways. No other
method will be helpful in that direc-
tion,

In the end I will again insist that
the question of extension of railway
lines in different parts of my State
should be investigated forthwith
specially when the hon. Railway Min-
ister comes from that State of which
we are proud.

1 pM.

N WP I @A (i
qrer): S fegdy SwAR @,
[E a9z F IUT FgT &Y qI FEr
STHFT & ATH ITHT AR ZTI
FT 399 LT 41 9EAT | THH FE
g% T & fF S aefeeat w9 &
FH A g T @ Faa g &
ITHT AR A AT W AT ardw
# 9@, qa1 fr ammifeg, g,
FIAT A T GATT AT T ——
AR T # FET —gE € 9w
3F FIfaer § i 90 9 qew wer FW |
IOF 1T EY GgIT AT G| F wH
§ A T ogem @, A oyt
fag @i F  qatfeas W,
IAHT FA T H FHATE AT FrAamEr
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gE g1 Ha F© TW oW1 41 f®
TEE TG I A G AR [T
SR FF FAT 95 FG | TE IGH
Fat g2 5 oag W FW Y g
Sfed gl ored agm ¥ AR H, v
fr o3 qafeas fooe mig & ou9
F qHFAT § BT AW I AL T g,
afes @ar & w@r &, fF arew &n-
fafy ey g8 A& 91 wWr g\
Ty qF T ARA F I OH -
fSraaT waEY R A o, S
g wmafaal &1 e w
fFar mar &, O FHEED #1 oS
fas T8 21 T a9 Wrg o< suwr
TR ST 8, @A &7 95 & | T8,
wmE qv X & adEear oA §
fd v a9z &7 w1 FT FEAIZ |
sfed g7 qdfewal & WA g,
foe 1 @ dR 9% wed gr o9&
UF @EIAT A9 AT @7 & fowwr §
“areAH TR FIEfAE ATE SFeAHe
FEAT | g WA gz & 5 g
FARET  gaAT W@ ag wWr g zad
FE % 98 5 W e o)
AFWIeeg Fafqer qF 98 w@r @
ofea SHY fagrer & Suv o gt
e Wra uw e fofsEy R
3q g &7 ag a1 ux geew A
g ST B g Qrw SWa & @
AT fEe 3eFT WO gar S
f aga &1 g1 &1 ToTwTET AT @
o fer WY SEH o) 29 g Ay
woray g W fE aEl e s o
qA ar 4g 9arAT @ g F aesad
fafeeer wgg @@ T@dg @ &)
W Jg I & A 9 A FI (6
FX ], A Ag@TH g 1 2T
Afedt o Ty TR @ W g W
IUFT GG HT AT W @A T oaga
#4 A gg g1 IAE, IR
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SR ¥ SET qEE WA gn
MfFadn fafedl smFEwm wd
) w, wfee T /S
gFae & faw mides @
{ Ty Sar A 1 gW FO IS H,
AN AT H, I a@W A SaH!
EL ST WA | AT 9gdl @,
qge Wieew AT dgw § g ®
aEe fafteet & gEagm FEm
fr § U TEAr amlE FT 3|

W uEst (st TgEw a@)
LAg OE |E< A 2

S WX WA @A A
Fafemm 3 odrER &l & g
wachefenr sfifad &; =ifs 29
Hfrdr s & wr g foOE §
o far war & f5 somar @ty &
s gHEl  =fza St fa sgmEr
AR H MG @ ) AT R &
SITET AT HIX WX s §
T WA =TT agT | HE-
Frefedl agdr AT Er g, HFTATSIT
T waet o & wre fafaee e
Fed &fF a8 g g A I A
HET ARl & | OfhT T WHS H
T @I a3 & fF amam gw oS
AT EAIEegs, ®AT ailvg T FT
W/ & ST T Ag T g
wiF 3y wfm g waf a
TEREIE & F qE gy 1 aar

FAA ATMET &1 WTE |

THH ¥ Tw @ R G
gifww Aaedr gf & AfFT R ena
¥ AEErsier Rt werd 3
o€ Fam w1 ar fas & T, a%c

ST BT il we wed A
F & A O @ 7R S arfFarge
F AU wr W T T S
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omar & fe fegdy fafaees @1 @ A
qTEE & qTH G TEATET FTAT 93T §
g7 gu W g1 39 fawfew |
uF AT axa? S fAwer g s faw
4 3q gaq @ wvar ofFw SEHr
el A gz §iF owfees 3Ew
& F3% o7 WE WY gz wfawr a1
g ok T oaww wr fafeedr ¥
2 I w9 § e foEaw &7
fegr smar & 1 g &w HF AW &
fog 7 & @ § #WIT T TS
e ¥ @ e wwEr ¥, @l
FATG FEPN F1 T 9% feam S
fom fess ¥ 3y &R0 FFsT Fr
WE g & S9H Yo ;W @&y
2 f&Taft sy #wrasa & fom 3=
¥ swg @ fawdr ¥ooAw A
TR FT FE EF8T AW )

G e § W @ ¥ 3w
g a% g gi ¥ Wk 3y
W qg1 & 1€ §, WA AL TF
TEY g | AT TgT aF MEewrste
FT WHAT § IE TR FATH ¥ SR
JEar & AT ST Wra ! 7 g% ar
9 FA H FACHSIeT @ar 9r
TR AR WE ™ § W HEv-
FOIET My TF A5 gW@ qEE
TE 7 /

SATg AT, =W Ew ifew A
st tex fafamm &1 anre @
ag AT TG e, AfFT e
TR T & A FG Al aadAri
fF = e &1 few g@ @ fEm
SR | 4T fF JRr qger saE e
fiF oY g9 Sy BT 9T T W aE
T AR @ 41 ¥ gH AREda A
& U w4 | ™M 7 F wE F
fog Y 7& Fg @Exr F9 W@ @
e zaq% g% o feFwq axr @l )
g waer zafae o mr v g fw
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wRFT FOr ol [ =led
qr g a7 A4 Wy g1 fm F3w
UfFRIET #1 SEvq g 99 avg ¥ &H
7qY FH A ufEner dg A1 VR
gl g0 m® 3w =ifes f& z@arR
W & O ag JufeEer s
FE HIFA G&T G I | T A
FARI®E F T F HW q@H &
fou o SfraT aEeT a9 @ T 2 )
W g@ Ffaw e fafedr A
HEQGIT 9T agval  ad ® qEd g |
o agd g oA F 59 #Y
qfame S @ S X ¥ g A
F g wfed ) 9w g FEmie
STEHRA HTFH Feal TA1 S @ E,
e o ¥ g AR fREw &t
FH STAT FAT ST Y@T 8, 9T a<@ &
WA & AR FE Al e g
T | WX AT F FH A @gyer
Y, SOHr ufedEy 9 a4y a1 g
AT 9T q HER GIT | A4 A qfsas
T H qEm w1 w difgh faay
HE AT H1 {r—afsq®d F=T F7 AW
TR wr Wy gafea fae ) Ew
FG AR D FHE Th T A
W FHHA TFAT ANGd ofwT H
g ' A g OfF v
R @ aEr wFTAmEr g fwoaw
o Hiafafes de7 wre aEEs
Y FfEE Y@ ARE & W A
AT FH F A A TEOHT
frare 78 @ @ ag wEenr &
AT S AfFA & AT | ST AN
™ a9 ¥ FH FT S I A
IEAHT TG A, ITH 0 A
F FUFT AT WAT AT, anfew
IT W qE Fruge faw, I
ST AR g W A @ fre
H UM FEHT HIAT FH FL TH
3 AR N FE ¥ fAw WEw

General Discussion 1704
Fr qifvarz & Awd AR dgeeteq
FHE F AR AT AEE WEL AR
T ¥ uF qEdE qA qiiEd | 5
FTH F SAVET AT A F fow eEs av
WE-NE WY ek AT et
arfgd T &M &1 AAHTAT J0fRS O
WG S HIT ufedrar ¥ w7 a8t
FOE QIEW T FW W TAATE T8
g1 W | T a%g § AT AR
FAGEE H1 agET A(fgd W <"
FH U IS AEET AMER | I TH 3T
A% W FM FGN, a9dr gHIEd
FOATE 21 T § W(hq I qg &
FH TEI v« @

W fer & warfeas & 3w
A FEAT ATGATE NP9 F2A T4 A
AGAT A g9 9% §; A} GCATH
St TR fRaT T 239 T waR
€T TARIC FXAT AZATE | A &
¥ ug WEd ¥ 9gd a0 Tl AR
TR AT WEAT F &5 qarq QAT
TE ATEAT T4 TE qaleA® WTA F
RITaq W St wfewa fawar § saa
WE R ATTH = famEr Jmgar g o
Wi weAm #rarafem g oA
WA fow agq T AW E |
Red § 9% a8 3 Fw A
¥ TIHT SUTRT AT AGY AAT qTRAT
g, ufe7 wogdl F1wuRr 9gEm F
far oo fog a@ & &5 a1 @
g Sy =t ofeddr @ way faw
ST 31 ST W AAZL F qATEAR
Fart, fegram AT Ak ST a1l
HRI FT QT FIA FT G 10T & IV
AT O 3 0 AT § | 9T T wHraa
F WA® ATR ATH] AT JT A
qLATS ST FulE G
FITA FT 1 300 AT g ajzrr &)
AT, FIIAT IT 98T T &F 7ga7 § ;T
Y AT AEN | FHHT AAL T Z0T

i



1705 Budget Railways 1960-61 [ RAJYA SABHA ]

[ sEge T @)
f 70" ST F1 A WY SFTRT TEAT
FT GTHAT AT ISIT | HTTH THT AT
9 & AT & fEE SR |8 |
3 qUT HEE § A9 & AT g W
W A9 § AR A7 SR T 7@
AL =T ¥ U UF TAq FEM! § HIK
78 o9 F fol uF weqt oA qrelT a1
g | 39 9 39 qIE FT GEH o FX
FIE FIfET TG a7 TG 1 1 g AT
TEA FF  FIfAT AT qTG I ofHA
g I Ffaer qrE TE FEI AT FHAT
g

T F GER AR fAET & qatfeas
TG FEAT AEAT E | 241 A AT ;T
AT F N FAA § I AN F TF T
FEAT TG §, F AT A &, 578 F
T HT AT E | AfE AT A H
T 7T 5 St g §HeE U A
T & gt @Al &1 fed av 9379 #¥
STE AGY 8, FTC FI I qi=al §1E ARy
& | waw fedt fafex @ #=i
AYS[E & AR S A § f5 wewar &
qMEIE  FAFAT-AANT ATZA 9 TH
WETHATH qFW & | I3 T IEM TF
gifee &aa #1 A FU & §
qg AEAAATT Aew H1 TFHT & T8 TF
AEET S oft S&f 9" g W
I 4 | AT TGl Lo AT AIHET *Y
TEE! 1 TE & 1 99 weId F qEIhg
FEeH A TH JE FAMT a9 T8 § WK
qg UF a1 AgH SIg a9 WS & | qg
W@ AT AW OF G, G (AT 4G
TE R | FIENE @@ (% agt IRl aE
F AT TF TR IR @ 7 g,
g UF qET e ' g fwewr ex
T I TER F TR T FE § |
qgT TR AT g1 AT 4T SAIET g v
GHTR T[T ATECT F FALH A1 F G
957 § ! ITIAR FT yg Foa g
IHF! TS T FH FAT 997 § | &
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3 T qT T qEad # faa g #X
WA ATEET & FAC § T 997 AR
agr 9T T T 7 34T fF 99 AR ©IT
HEEX FY #T g § | 9E9 qq9mr
5 agT B FATE WX GRS FATF IfeT
w8 f W fah oF ger og §
el T UF G AT a9 g | 35 ag W
qaaraT ff agl = 79T 3 &1 w9
giaT & AR IAFT &S @S FH FAT
geaT &, fae a2 |@raT @A #7 S1g 98
2 | zq faafasr & § 9 ©& T J9<
feeam o, STfFe / S @ AT E, AW
# Y OTIE aTee 9 HT QAT | ar
7g TEX AR 1 g g wEr
9T HTHEAT q€ TS F, STET AEL AT
2 T ], 98T UF €I FI I agaL
9 T TCE FL @ § qaSog &
A2Y &1 TE HIX I AL T&U FHAT AT |
AW FT qST I A fF o9 fedy
fafreex agE gz 9§ € A @
T € @1 BIS AT AL R, AT THE
g fw g o g% g | 3 feew Ay
&1 aga e § |

e & 98 F GFA THo o
AW & malfeAw WS AT §
SeFT § foF  FXAr Wvgar § oo
ggel ¥ ag Fgr wm g f& A
fa weet ;) wR Food #Te & 3
2, 39F g AT R food O § v
HTOFT F1E TATEY 761 faenty, 7T ag
T oot fagen qea fF arfeamEey
9 & fofar oo e @ E 17
awAar § fF ag aga & 1w 9w g
UF WEAT 9EF FIE HEEX HE AT
F I AFE FL & 30 @, TAT
Y oqafEw & ? 3 W 9w fR
f &9 a7g 9AF FAT FAT UL,
T faq a8 9% FT FT TSI b
FAT TET gl & fF a8 ¥ 2%, o AR
F Aifeq 1T 2 | 9% WA TE & 5
TG ¥ @RI FI GRAUET FT AT
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FTTAT 9T | FHF HAET A1 FE
1S YEiEr 987 & | W9 a9 av gw
-qiferaTiE) F19 foe aFa €, afew arow
TG 999 § AR AT § fad F2
TE TG AR FG N AL ) A
TaT 1 W 8 | AR agT T qFATE
T g | | =g g fF ofwame
% 5w & fa=fas ¥ oW oW # g 34r
& wrafer g ofed, Jdt i oz &
oY 1 g 7 graifae fafaeee & gt
Tqifaar & at AT & ¥ 9Aqq qgr
g | ¥F TAF SgIeT AR FEA A
UCIERI A A

M e fie (dore) @ A
STWfd mERT, frge wEW Su
T & fowfayr & 9 @ 99 7
e g W qgr ¥ F e
AR TAE@W FE @1 T | 37
Forg ¥ faedll ¥ 7 T ATEAT T TE
fomTY @ 3T 39 W qRT I FT AT
fore =R ST forg & @ AR T Aga
Y g 3@ § 919 ) agl 98 ¥w
H o f ares 399 § a€t g gy
W & | SNIE TWIE THA ATEH qTE AT
W 2, T T €T T R g, I W
T T AT @ & T ag a& &' g%
o o & T Y W R | UF AT
ST o a8t A A oS ag A N fF
gl #1 WX Ao AT W AE A AT
F HAFEN FT W A4, X H,
W AR g uE At H | § F 997 a@r
fFderag I FIT T g A
for aTe a9 F1 | AfET wE owEE &
g% Tl g5 & 6 et & 09
grea i 2 0 g & 9 B e
& v "G g 8, X o ay faser
FT STATAT & AR Fe7 & A AYA TG
BT =rfed, e W ag Fger i a9
HEH g g

[Tue VICE-CHAIRMAN (SHRI AKBAR
ALT KHaN) in the Chair.]

!
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feame w2 faeelt § 230, 3y D H
HTEA 9 §, ATHT TR g9 37 ¥ Iae
FLAT Qo G2 TG & | THY HTT FeATAT
T T & 5 agr FY e} a9 A
ST s g1 #% S § ag forae wree
qAAT ) 9Fd T § fgEm ¥
T & § qET fFaT g a1 a8 9
92 H 9% JT g ST § "7 feway
W W owEr @ | & T8 guwar fF
W & FEEH 9 FT G TGR
& fadr i 78 39 AEA 9T A7 T
MY g | Aq AV ST ag & 1 gt
TEL HIE WS 39 FAT AT | T
T § 0F 9 T 99 @ES H
JATE S oY, AFT 9F R F A
FgaT 93aT & % 9% 997 IR N
T F FAG § I § | TZA Q% T8 F

Ty fF 97 9 AR €, a0 @t

W g, wowg g1 3 o ey aga
¥ =gy, Afew 9F qra@ WI &
T g | fagElt Twr wueefea FEET
¥ 9 A AT ISTAT 14T AT FATL HALH
TSI ATed 7 77 *g feav fr ag S
FE T AT A Afewer § v 9ad
AR 98T SATRT EY S &, AATHT Sarar
5 99 & | T 4) ug e faewar
5 99 aze # $few gga samer € AR
AN 7T AT & (5 B AT TR M
g foed § a6 X | WR uF 9
FR & Faq § FW FgGI F9 Far av
gt AT 1, A gH fo T fHage
Tg ¥ fear Sq 1 9HH AW FT A
q I A O q4g T A T4 TE gt
g\ T ouaAd § fF X9 & gEerw A
T W3S F AR AT IRATE & A6 2 )
ar § fagraa SIX & 919 97 o FEM
fF e dga FIX A IT gwAr
A FE T I FEE I I AT ARHA
naﬁfm@%wﬁwwma\%
AT TWAME, T |
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[=r s e

Y 915 § ag FgAT dEar §
W w2 fear & 1 sf=e w9 aga
W g T 3 ) OF A gEd
qrEs &1 I & fad agr g% a9 qil,
mfeat, @eT AW d&A gartEt @<
Ty & 1 feEr Y|w @ww ¥ At
arsa § Fad wiaw § 7T F &E
FI Y ], T AT 62 TF AL
TTEATE | 99 Frraig 9 FE 9
T g & avg ¥ AW A g 3 aF
BEEAT 9@ | FAG AW AT
FHIT W AR q97 9 FAgU T
g T & 3R FE T 5 A9g & FAd
AFEAG AM@A GG g J & |
THH a9g ¥ A0 FT agd faEwd g
#F Ty i ¢ wA f6R A
g T ST W@ AT fF geue-%o F
& g q9 T HEA UL &
@ g T & #9880 E AT AT
T MY 7 FE FTH 7% T AL
gl wiar g fF 9wy waEde § woen
fewar adi fear & 8T @wa § TG
o & ff g9rg aadnT o 2R
WA § BH 4T § 7 qaAe IFAHE
& e TamdT T g o fgear F 0
oA RS AR 1 A TATAE HL
Wy fg w9g F aFdr & "Wiw 3
4T AR E F 4g woe & 5 ag e
T2 IO, § gagan § 6 W3
HATTET F1 T § Tg7 F15 WA<woT
T ¥ fag #1€ ' g ax faesey
T At W Ay fed
feoraedt & 9l @ T FT 9T TR
g ST A /I Ay S feaed g F
gT g A |

[THE VicE-CHAIRMAN (PawnpIT S. S. N.

TANKHA) in the Chair.]

q TaTHe FY A9 Y HIT faerar
Tigat g o w afl g | fF |

-

General Discussion 1

9RER % gl WEUAT TG &A1 v
Iq 99T g @ & agr feawad 9w
AT AT gw fFw 4g & 91 F I
T TEA | zEtAd § FEAT ATEA
g f5 W aarfd 91 59 90 @
qewerg At =Tfed

% 9E 9 UF AR qE a1
TR qasag fewrer =mgar § 1« 9T
ATEA 9 FaT uF @3 & A7 IWE!
Uga® qA  FAde T T€T & |
oy far fodfas 39 § =fm 9
g T A WX 79 FF qATCET AT AT
o} T AT g9 Ay oY, SfE
ga 3feadw ¥ aw (R AW 9%
T U qF Vgad & Py § q@r
faerrar ar 31 R A eA faer &
T Al 99E FT quTd qenar g
F 3Ty § faer o @ SR 9O
q a3 T g1 AFAT 8 | TF A T
2 s T g ToRY & 99 SuT ¥
AT IET 91 &l H4 a7 fo Rrawr 23
qT JIET & FUS TF I3 &1 nfear
AET A7 | IART TG WG FET § )
&9 T AR Gt 7 o aF ¥ R
#I % fege 39 ¥ fag uF fasar &
ok 39 fagar ox frge 87 ¥ foF
dFST WIIAT @ §Y § | 1 Mfeat
o7 T oA AR FF R ¥ fag Jare of
ST q g% o 1 fewe g fas
T | TE JE § UE S AGE feF g7

g G531 et fewe 7 oo S awg:

¥ P Ea9 9 | 90§ WK ™
a9g & 9aHT a1 fewwa i 8, s

g wfsar 3T A6 W, W I

g2 & a fA=dt § | S9E 97 Wi
NS, I9 39 He qF TATI FEAT 94847
g 138 a7 3 gL e f fode
@ fmargrs agadT 1 Q7 a7 9
TeHT TEAHTA FL Q@ 9, IF1 § 797
g &% 1 A0 faw @€ 9mar v
FAH IR F & I® UL & Ffwq

/

{
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ag STigT giar & fv ewi & faet ¥
TH a & o Far e g g F
SRl @OEA 9T A fege At faeran & o
7H v & fF wT 39 gawr frart
R R 0F @0 fagad @ @1 ar
g § fewe fawam &1 F1E S99
FIT HIT AN 77 THATE T TR

TF MT a1 & qX& W OHTTH
qasg fReAT|Amgarg 1 feed fafeax
e frge g w9 e s
¥ T ¥, T IEM G 3F A B AT
qr T WF FT I@T 4T | A IAN
R R frearary sgamag g s
qTE ¥ A T qE A T ST T
£ 98 199 ARA T FF FLAE | AW
TH G 9 g AR TEH % IXg &
T ATE | FE ATKHAT 1 grad
g wtg At g1 T g 1 agt W HET
fast A€ € #IT AT A FW TR X
AT GTATE 4 A A& B ANE A
AT R FT G AT B
agi fet fafreex ame 9 fema
HQRAT & g AT 9T F 39 qA
F1 g1 fear s, stEa o aF a8
g FE AT qETE | FW g & AT
It & Texa & frae f fgane e
Ffax ga 1 g, a5 a9 w5
% fFar 2

TEH  A1E TF W I A aE
U q9e9g fqmr AT g1 @
AT AT A g | 69 Er g
SAAT fgrg § e 9 argd 9 i w5
Fa@ ¥ fesd w@q g 39 T@E
HTAT AW § HI IAH FA1T Y 22T
adE & o g g few sgtew dmy &
fF 7gt & & g & fesdl # Ay w7
FAE FIE AW AGT 7, BIE AT
Hw T A, o i garfee
AT § g7 9% | g Sl amal
19 T ZQ T T aq Y Are fR¥ o g

TET AT T 31 T FE AT 1y g sl
st femr v wfsat & fom awg &
TANTA & g ar AT & =AIfed |
9T T TEE FT TET A (A aar g
AT 35 ag agfaag & i 9% v aw
R FT & AT Forqmr =g 9w & F
ugt amac arg #1 W faegd ST faar
g AT FIT F4T W T AT G R )
TEH FT FAL FIE
TE FAE FT QAAGT TSN §F A&
TGl AT |FGT & | TEEH FATET Y
ION FAIT § 99 9% 93 FL T TH
FT qHEFE g1 Sar @ W) ged
THT FA F TG WAL a€qAqTq fadr s
ar T Y feada g ol & Qv #
gfad fafaeer ¥ =9 F&m f&§
agt #Y mieat § i AgW F1 AT FAI
FTg &7 J9T & sawH fwar s Sar
fa st ferg § Hew iw 9T 9 Ay
mferi ¥ g1 Wy aJar fs
F3T, LAl 9T GE FAT AT AF T
Fom & fesdl #F F6E #1 e A
g Sfew 98 3 & fesai %1 dfew 7y
T TG FT FAT TETS, AGT 7 SATAT )

AT 1K 9T 3T AT q1 98 FAH FV

dAfeq WX aaEw T TEE FT AR
IET & | § AF Fe fd g
HEE AT FT Joal § FAeQ Aol
fFar S

Wh AR T OF WK O F qH
HOH Taoeg GAWT AT g AR
ag 77 ¢ fF wogE o g & 95 A=
B q2IATRT B T § AIX 5T TG
HET Y FTI & L & W TZ A M A
# 99E ¥ qGT HATT I 4gd SART
dErae BT § | F| ¥ agd ARU
A ZHI F AfF g AN gwd

TE STg WTET § | AR HRER
F FTEA § T TF CF AT AR

T 3 fer faar s & F wgw &
Y W9 gsfafgaT w1 aga sanwy

agr

a9 Ag
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[ s fwamie]
WASAT g1 | qgT F T &AM
N ATARITHR §, WA FL A Y, a7
SATET ATAGAT Gr gFAT & | 7 F% qUaAT
¥ ggr  qarfeas wg @ § ofE
39 qUE FIE @M qI9Ag A8 & AT
g
T qE A Ag AS FIAT ATEAT §
¥ feae 9 9 A7 ama N @ aE
R I A9 F FAT wearen ¥ fag
CEEdr g W S9d A4 & o @
‘fesr wmar ST &+ ag fesar
FEATAT & q9 F TG TG T
¥fra ag fesar S fam & @ &=
COgEAT R 1 A 7 g wear §
T FE AR TAT Ja5% GRT
"9 fesd ¥ gw T F @ a9 ASTg
" 9g¥ 919 fx afegran sax # A7 SEg
F w7 ST F I aF g amw
WY ST gAY AT A g H WA
TFE WA AAMET  H qEwRd
F1 agfaaa &1 §3 N @9 & a1 gar
Fasd &1 =1fed fv ag fesar
o i fgmme & 990 F fAg 99w @
g WEETAT & a9 UgAN F AR Qo
9 qF AEG g S arfw AWl B
- wgfoma g1 99 AR A gy SRa
- GHT L T STTRT TEE &
oWl % 99 Al F A
- gaswg fearg & f5a st v F4 AR
S Gl G G IS AR S
" {5 a5y & AR T FG TU TR
' @ R wg 7 39 gt 1 qassg
" FF H{ATNHA AT UF A1 AT ACH
farr =mgar g R ag dafewr fowe
TR & S § 1 7 st &
qEr 9=q g, f&a we U uw ey
¥ ZEE M qF 3 IR (BT @I
- g, wdf g1, 7l &1, SEwr qr |9 g
qsal & 1 SY TF MEr § @A ALY
& srar qgar &, wFA T A SER
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dar wrw # # Al R
AT | TS 98 AT AGT fIAT Frar i
o5 e AT IET F feemr 10 W
v & ag aver Haw 73 § afewa
TE ATFTRATH N TR FATET T IAF
o F1E FATCT FT GOMA & | T a9
FAT FET F g F wwE § fraan
THFLEATE | T FEL FT FAH 8,
q W9 Ay IO faemr g AR
P q@a wuET | AT e g o
S dafemr fege wonfaas s <@ §
F AT AT AR E | AR T
AU AR G I {P2T &Y g A
# guedl §, 38 qoE A ¥ F @l
FTHHRAT E | FETC Ao o Fo HUA
wEEHA I AT § HgeT g av F Ssarer
srafaal &1 it F9% fove F w9 FW@
g TFS FI [ F FASAT A qZA
TATH FT G & | sqfaF § sfas
fafree arga & g8 o wew fF A=
gafem fope wonfudd &1 d@qe 7@
& foad ST ARY 1R T Saew
frar st 2T T FER ¥ qarias
e Ters § 3T AR fRm s at
394 ATAT T IS0 qg HATSH
forr ST, S gAR '@ A wy fear
T g

TF q@ AT H difeq 7§ aud
i f& |3 #re waE 4w g,
ML AZTT I FATY, THTAT TF ag
F A F1 4T JFITT F gAEH
1 78 Afearx fearmar R fea faat
AT &1, &g a8 TEME &Y, TG
S g, e T frem o Afew
fza, sz Gl frem i @ £,
fam €@ SOR TERT FT GRT
g awiag g9 fe oA qu
399 FFES F & a1 AewwHar g
ffag @ @ wgfaa ¥ sAm
¥ oWAT Agr qar, 39 W 3 #v
WE F1E ¥ 331 A Ahed WX I
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qATAAT TAT I, S0 R AwE
A 8, st & fREY AT
FI@ET  FEAT AT FHY FH IqH
HUAT GRE 9T F FT AT JEL
oo | gg @ Aww fagra I e
AR ¥ qHaAar §, T a6 @ q9s91g
@q gFF™ 2T |

TOF FATET TF HIT T FT TG
W R qaoorg faorr JEarg A7 ag
g ¢ fr, a1 f& &7 o
frar, zrsw Faarfesrs, fgam @
9P FTW M FA/GT S9N
ST AR ST ST 99 aNT H AT
u< 99, UF ORI ¥ fAu, ©F o9
F fag O & ™/ W, @
o FFT T AR TF A2q AT
FATH AT &, A IF Fe@ F99 H
faw g 47 TS, TT IR T
#fag g g S9A T ERM
@ WEHr 95 gFq & | 7 guw §
HERE g0 FdEd g99E §&
A o fgax agid uw faw &7
geaardv ¥, a1 fae &1 FsFEre
EHE T W ' U F
@A Y ¥ SgEr e § O omEdl
g FIIQ TEd &, sqfad 439
aTHE W AR FT Fewwad &7 T
F@F g sy Jasag fRemr
arEaTE fF FE T AR 9w sy
Fary oy S fER g0y s
e g wfs gafer s wgfama
F Y TH FI T

g It F waAEr § e
TafreeT aeg 7 gavog ©F AR A
W A fra wEwmg o
S GG IC G CA B EARE - - B
AT AT I FF | TG EA A
w1 wgfaad 9gEW F OIWAW §
TR Fgad fF 39 ¥ g @ &
173 R.S.D.—4.

agfoaa fremq &t sl # a1 &
=4 Wt qar § B w9
cqewEl AT aw @ W g, agi

v 8 fawell & W) dw| W -

wgfead . & ; @fe ma W mm
qaifeT §, 93 A9 qANHT § ag
qIF @1 AGl @1 F@r v R oz
ST Amfgd | omF W SASr §
g Aet faaddy, s fa faad
afed | W AR 9% 3ar S 26
wgf fewz dear gagi 97 A @
qTT G 9GS T AqF g @
TIEEHA UF Ay fewwd qar 8wy
g ST Ay 99 a9 37 49
g1 F1 fad 7 &gt fomwa @ 2
Fga & ThE W 9 w= WA@Y
gHad fF 7@ 99 F1 F feAw
FAAE | 9 T T wfEd 9 fowe
gde Ffaq s W &y A
gy gar gar 8 fF S g W
T qFeT 3T & AR wF § fawwa
FOE, A gEE A A
zafag § o9 FTA ATgarg B wa
AFR T TG g6 # faw T §
qETHIS 7 FIS GAT qLrRT Y fsrerar
arfgd fF faa & Td9 2, &
TG &, IR He A ¥ ATAH
g &% f& qa frgar dardam g,
farqar dar W

ft wdigeor fasmeita (w7 527) -
T T8 FTIAT F AT ATerw 7
st e femie . A Tw
gw @y & A dm o dem g,
frar g’ 518, 98 TR AAH T
AT 3Aq fardras qar gt 2 )

i EAASt @ ;. gy 7 ardiw
# a7 ¢, feamm feam #rama &

st g femie : fFa frarg
fram FAMFT 378 HF N @)
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[+ strar fRarie]

W a7 97 g § 39 F N
AFEA &) g FAHT ;G AwAS
WIE | HAST  FAmA Fag Av
T ariw FAar T, Tafad ag 9
AW AT 4 1 HAS & Aq
SIS GO F L B
AR FqE A AN AAH qF A
g oA qrd ¥z IR e
gt & 5 wenfoma fast o

st mEgAaS | o ar T & w1

T fm awq g7

st e fsi @ andt &Y S aeR
T § IAET HEAT AEN &, AT ATIG
SuTeT g, 3 ate  fawed T E
3fFq stz fam 98 & 3 @A
g & wem ARl @
R T AT IR AT e 8

f& o9y wrEAr F wew FT FF

safar § g Fem f& N SH T
F At garfamg & fag @ A
TEEET 3, IR A QW T
W A I e A e
TACHT F qq § 79 fafqcev a1
qFar s Farg fF gw IR aga
TTHT &

| qFwR WA (T W) - I9-
AT AT, TS A {850— 8 &
T que faarTim 1 vey Yo 0T
T, 355 50 FUT T AR {5 ¥3
FIS g a9 FT HAA foam 7ar
7 A T W F et ¥ wfew g
H1X g g geargass § )

a9 T F fawifeart ov sy
frda oy & & St 23 #€E wo
FTOF = T+ FT HAW & IX Fgar
AT X A 9% WE # oaiw wfq @@
e s Fqu fegr AT &0 wrer
WA FT AT T AT G GIT T )

RAJYA SABHA ]
a4t a1 7Y & f&F Fvar 7a v a1

|
|
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FE IR AL & | TS T TS §
i stere # QY e &Y 421 6 g wiow
IR LTS | grnag g v osw
Z9 fawamr ot wrer a7 9 § ar g
Y #T a AfwF 2 &d & AT U 3w
F1 " et F i feafa A M
FH | AT & (6 39 BT IFT AN Y
fawifoait #1 g F=d & fog =57 A
TEYA &, T HT qg WH ¥Ad AT A
wfvrs &HaT 931 F7, qET ATE 9T AT
DT T AT F & HIT ACTF TN
FT AR & AT AT AAAT AT FT AR
QT 7. FEKAT 4T | 37 § 9 77 fawrw
F F gl @ §, IEE g @ g WY
TEF T ATF qd a W &b
T & g A R wHi & fod amn
H1 U Tg F 70 T8 S ¥ ford Aoy
AT qsar & | & oA a8 & B Wd
F1 g & fod AT T F9r7 T A% ¢
AT F1 AT FTF LTRAT TGT KL @y
TTRIAT JEEY ATCES

HEWHTEE“TW%%W Yoo
99 & wfaw g AT FA A
frR o & Pt & frd e Foddr
nfafea w7 % wa § 99 & f97 s
F NET KT G Z ) THO AN W
T UEd ot 97 g Ve W
W Y W Y wfis = 34 #y wa-
FAT Y | UF 1T F A & I F
Whﬂ@'v‘?ﬁ"ﬂ%lﬁmmgﬁi-
g misat & mfwat 77 §57 ¥ fan-
g Aqfewe & & et & 1 37 A
&= g f& af 9 mfsat w=rg s @
£ 3frT ool T § WP A Ae
dfrafe @ g o=t w3z 0.
F g &, agr a5t 97 wfyw &,
IS &Y F7 JTA1 glaTraas Al gy
@ & HYT 0T F g Ay AT q | A
T Afw g8 w7 § 4 TRl A9
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¢ gt FHl F giauT FT AR IR FT
¥ §, T St A grar 7 §
W fomr oft fq s W@ @A
At # /€ wifgnt qwm & wafwaar
&t Tfgd | 4 mfeat @ ¥ 399
TE I TATL F1 3 TET AT F7 Ja74
T ]

A FET T § FS a1 & @y
T az frmar ¥ s ¥ @
IR G 284 H & FUT Yo AT (AT
9 fem g T v FUT ST AT aS
I F FAT | 3 FAT ST HACHY
fawre = fafy & foes &7 T @
AATIT AT A {8 FUT Yo FIE STAT—
53 FUS Yo AT@ FH—TfaRal &
TgA 41 U ¥ | 39 A% ¥ F q@
0 & fag #7i a% fgaswv g ?

I UF IS qqre B A g v g
T feafq ¥ wgw <7 € 5 33 famil
[ F I A A W qAONT F foaq
AT AF FHA | TFEHAT, AT
W foars & Frm 5w O aw d
T FCT N AT, T AT &THAT
AR Y 57 I 1 fAmdeE § eye
A qfaF T am 9% & W ¥s 52 HuF
9 99 FX fAgw 99T & 1 w®Y T
FIEN I ATG7 & A 99 &, G §A
T H Y30 gl F ¥ qA U¥ &
forg & ey & 9T & | &% a7 A
F% & oiver &Y g% 05 feafq & ogw
ST wafE gw @ & g @wr &
oMt # Ta gfema wiew g g )
@3 A1 7 39 a¥g W uF 3 faera
gF I adr @ I el o AR
favg gl amT wEwE g

faar fewe aar 39 aE § o
T ;T FHTAFATT QAT &7 &, 99 9rey
grmfeat # Wy e st @1 = ey
ague Afaw qqq dgT wv e, o gd
H 1R UFAT |ifgd | Y J=HY uF a1
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AR AT 3§ G 87 AT § a8
FET, 39 A1 &1 G FE@T & |
aF i Gl a1 & § 9T 39S H74 AqTe
Ha| e § I 9=/ HIAr ¢ AW
A off 39 qeg #Y ad e & |
Fg T T @R § AT AT F FTLT
famz 781 & TR & =7 T AF W AE
S fordY mm FTIw ¥ fawe A @R
1 § | 0 gwmar g fx famr fowe
ITAT T AT A UY ARG FT HEAT
ufier AT & S AT a1 WE sy
& fae &1 & a1 ST wiEl § g qHhT
famr fege o7 FT RS 8 | TN
WY FT F qF FST a7 TEF &t AEIY
a9 T% 9 GAEAT  FT g gl gnl |
AT fawe S G wefwl & fao 8 &
EE IR S S e T | o
Sfe o arg & °1g S fewe F9
EATET F A1 HYAT FY FW & IE
Mreqra fear s =nfed + s w9 §F
fom 6 SR B9 ¥ ot B
YT FYE H @1 AF H JT FAT
TTaRaHar &, 3 Tarare fege SH0 &t
AIE T @ |

F 7 2@ & fF S gy 9t
g & a1 Tewr staer arm § FTH
7g 9§ St g 1 e few gomes
afe gt 2 su feq & @ad g Sy
g | =\ AT 3 g @ T S e
aTEHY § 3 9FE W g WX AT gRa
IR AT E T AT A A HAE )
A fde a8 & fF 9= W TR
afierfat gra aoes SfeT @1 @
SATST § SITET T T@T S | SR
# ST AW AT SrTHT ¥ argy fawe
FHT T FT wgr gaw gy ARG 1

SgT  OF @9 AT FT gEE g,

# agy Fgm fF wew s 7 71 g
e A8 faar s w@r g | gz R afw

! q3TEl & W 9T § | @ 59 "y
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[# gPwg w=iY]
N & & w #g foem a@fqer o=t
PSR TZA@TE | 37 & Fry & o
T ISt 1 oIWw § o e
HTILTF § M 9 qF g7 < e ATeA
AEY GRIT O g9 ITHT TAWT FeaT ST
aqeT g )

FICET G § 78 7 T F W
g9 @Y & ) AR foao § 7% fawy
FFATRE 1 7087 ¥ T wenfus
AT g & | T@iAT WAy MY
FAl & i gy anza fagm &
i fran T & ) 9y fRfeRaR
q gwfa, sfaat oz ararEr & a=
Wt T T e TP | T W
TR AT fagW w1 a e gree
R s Tifgd

star fv & F frdem fear & 15 w1t
Fgl Al A ghAAT T G, AW AT
I q g, A 9% A% Arfeqr IAq A
T F gratawar A =9rfed 0w
¥ forermrgR ¥ 91 18 a9 T8 § AR
Aag AL FEAAdr g ) A AATST
7g faqew 5w fF § 59 @A ¥ U
UFHI TTET TATH 9 &Y TgT H7 THEAT
g g1 aFdl | UF A § FHA A
faamagz & @ oW Al afedt &
FTHr e @A &1 o a3R § ooy
wrfeut sory o, 39T gV 5w WY E )

st WEAE @i : AreEntedr av
FTHr agr & 95 & |

= wgFR WAl ¢ HemisaAl  at
FT & € T 39 H T I T Io19q
R I, a1 e w9 & aFar g |

sft T @t fRT W Y
ST 7

st qgFRT WSl ¢ g A1 HOET
ISR FAT A1 6 Arer /i qamfes
g @ & I | AR UF AR
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T §, AT FgT L GrAT FT FIE Fa
TEM $ HIT FWIT 1 fa39 FvT ISTAT
TEAT ] | F AEAE HA S § e
FET I F Fgy 9 Frav T FaeT ey
9o FT &, qrfe @i &1 aut §F )
FE ITET 9TAT §, I8 7 ST I35 |
g T Jgr # afar w7 § FfFw a7t
I I FT FIE ¥+ Tl war g forad
TR HT FTH F¥€ IS T97 § |

FEr AT S O Tl 8, AR A R
5 e #§ w3 FFTERE @, 9]
faamagT Fedl R § 7 T B
fod Feit § JEage W & fag w8
FAFA T § | qg ME gag FeAr
g § W AW 1 fqamR ¥ fod
Atedy ¢ | § A F=w fF 23 ey
F THIIE FT & ST T qg7 577 977 |
Tg M ¢ awHT 4R fae ax A
TR & | AT TIAYR GHL ¢ AHATL
Yoﬁiﬂ?ﬂmqﬁ}%ﬂhwﬁ
y 52 3y fre @Y @Y % a1g FwaqT
#F fadr oy W= gEdt 8 ) afk ag T
faremarge & AT Frelt T A A=A
F Y FTGE, AT A0 A qgr gl

faer Tt 2 '

¥ g9 qPR F HEL A Fr AT
FEAT, a9ifF agt gEx fasr i weae
HTaeaFal & | 5% G 9 ag H qiw
FeaT & fasrmage # Fedr & = 7
S GonT TR g AgT FaveTe Ifsat @Sy
1 T A} fege Wt fgaw @6, arfs
TarfRd # Wed ITA A gl &
1ol

gg 4 4 ag foaew sen f¥
AT ST Y 7 W ©IE F
graey 1 gra & A AaEA G g,
S e g R 9@

ot fade fag (wew wawr) @ 99
TUTETET AE IR, Tg & o ag e
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FEAT AT § F W wew & wraw #
A SMIT FgAT Agl g, T AT A€
&gAT 2 fo ST agt ax U S T I
g, 99 A S8F! AR fFaraar g )

4 fr o v §, wwfad g @
IR G1G &1 FgAT HazaF ATH 98av
2 mrad WAt S w0 fray & fom &
¥g UF Gt THEAT ATATE | AR
qTh § a8 aa g fw dre mfwas
¥ H 3@F & qely 3wl A 9, Afw
TR AT A1 1 fewe 37 a1 § Ag
afe et gafaar & @t g @ afworms
ug grar g i oo few § s@ 9 Sy
& Q1 IS FTe H@ AT f@r  Swr
g | IO UFR UF OF qfF0 FES W
TE |/ F09 U 9, 5 AT HHT FAT
g9 39 ¥9F F1 WA FIAT 94T § |
g9 A% aa & ag fFe @ aaEny
gt & arer afe I F A5 @
d1 a1 gadr & 1 Afww 9@ g g
TT9F 9T AT TE 1 394 39 Gie § Fa%
FT 747 FGL g | TqF HATET g Fhel
FTe &1 1T § A I|qT g W A
ST & | & gEar & fF ag wiexwie
FAZA 21, Al FIETHE FaTgd &
fog smaF Q9T waey FAT Wiy F
T e IR AT | W AT TAT 9T
# UF Y39 & IAT F AMAF 7AT ST
gamr o1 fF gHA F1E gar AET TG
fear & fis day st A AT A 2@
TG UF a<F qChI 1 ATST 4g &
QT THAT BT A ATE AR @A
TE I &S FA5 TG SFAT o v
£ a1 SEHT w1 w3& e faar smar
§ AR IgH queaTg W ¥ Fe faqu
STET & | 9 I9F 919 SAEd g | ar
¥ FT 9§ g B G N dew
2 3 ud T e Ieeaq T g AR s
gadl FT AFA F AT T8
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UFIRe" F a) ¥ &1 frge & g
g Su= afg 19 0@ J AT A IrET
o Tfaw @w W) 35 & guET &
FTIT QFY TS F1 A¥AL AT & SATAT § |
¥, 08 ¥ TFHSEHE g9 WX Ufer &rd
FY G F FT0EF | 37 FAES
FT g AT g § % afe w15 gom v <@
21 AT A ITH F1E g A av
g el 39 IIE< a3 94T g,
T IG IIF FI A@TET G | IHET
afery o8 gt ¢ f% 39 =91 /T gy
IR =T 2, T1TaT I FY AF™ J1aT
g AR ag suF fax Fg F¢ S@EH
foie agt 3aT € Mg e A §, +g
TFIeE gY, g HIg FIrgr | v sigf
& o &1 faw Fg T e a0 a1
a1 &, IS TF AT ECH § I AGT A
9 q&F Ig Ao FAqdr QAT | uF Al
qgdl AT Ag ¢ % SEr 9T g9 A
&, FEI X TS I IGAT ATMGT | FHT
FAT a1 Fgt I @7 &1 ALY v €\
afg @i ox T@ o faur omar @ 7R
fex WY TRy § g9 faere oy, @@ N
TOH SR FT YT AET & | T JqET
Y FfeSg g1 a9 M9 IqF FUT
Fg TFQ & 16 a8 T qegrdy awig
faw g & 1« Therefore you will
have to suffer. s fadt sEgm
¥ IS 9T QT § W ST § ZoA
TR & a1 T @S g1 9rar g av
SEH FIRAT HT FYL AL & | FIEA A
g B9 99 1 &3 WAL F J47 A0 -
arfF e e F g W} @ aRE F
TF(SEE g1 | A Wi a7 gFfSew
g1 & =T mfeat Je & @r & saar
¥ TST FTLCO0 591 &1 @ET § A
ESIT T e HT ag FI0 & 1F ey
e a=mT F o | S o AET
# ST & @ A_T F S GATE A& 3
RS B RN E L G RO VI G 1 O
R 99 99 A< F a9 Srar g A
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[’aﬁ' oo FHE]
ag WY foead Far @ =mEar o
9 A @UT ¥ @UT 379 I71F A1
& A1 SaFr afkmrw a3 Sar & fw
wifsat ¥z idr A § W gFardEa
T @A § 1 ar ag s wwd fed §
7 faega 35 & AR TAFT A
34 fasradi § W qaar g g7 gag
qT Y ST & | UF T F 4 A1 Gr
o &Y ST W15 F2T A g¥ TE AT IqFH
fag grgaT § A% Fr w047 | ATEAT K
B4y 9T argd, S 953 IF A 4T
qidr §, S AT q1A &, 7 9O AQ@
A § Ay uF gFa fadqgw afa
9gq I A I3 9 fHA #1 9F3
¥, 9@ fray #1 5 2 2, AR g FT
T, AfwT a3 faeg #1 gaa aran
a8 grar & 1 A gEY AT Al @
grzq¢, ME A ©Jd Weex &
matar W AT w1 afyge A g
2 A A g7 A qrar A A grar
IR F AT g, T
+9 T Y, TAN A ) T FgY WA
waaT a3 & F aiw angay w0 A s
ST Az GIfAIT FIAT =M{F 1

A ¥ HOE g dew G Aad
Na@msgn AR g 1grag s
FATT W AFe §, IHA 8L UF LA
aqr AT At 7% @A, Afee ag waE
fog qCg ¥ I9dl §, BT TaTar g,
#y oAy =wnfgd, ag o % fFdr w7
qar AT & | ¥ FArERT AT agi
gl A arg R feww
q% FA & (9d Fa1 fFav war, IqE
A T T TR & R SRR The EE
¥ war war av #4 fearaan o afe
S a7 wEA agt we ag g, gAdr
aTTETr AL L TES AT A1
a7 fF #AUE @w g0 @ ¥ a9
WY A 9 o, uF W F WE A9
FT A 7% | AR ¥ A ag A9
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Iadr 78 gs &, fadr fr guk f3a
¥ gd & AT 39 ¥ FrHr grafay A
AT G ENE | T T g ArAN
FT A A AT T AR T €e2qgA
qrezg o1 & 31 fRTd T qar aTar g |
98y §F I3 AFAT Lxg 9T afz 7w
QAT 7T ad @ 3w grar, Afwa
g2 €Hg 9T 9gy oar ¢ AT
3gr Ag WA 94T |

gy qre dam g FaRA
TAT AT FAT A drg F w7 AT
5 gardr 393 rzAt wr F3fFI g9y
g gaad gag @ &, «
fafade aff 31 w@ wqw & fr o
e gg Fgr way 91 f5 gad 99
argT @ Hafedr A & gafag
gH 3T A wAE | F AT qLEN
qL WA F IAT T 9 Fg7 747 97 {5
IfF ga ata  zafew ifvw Tl €
Tgfaq I 9 & AW TAWR § 2Q
FT @ § | T & gradig 9o ofr
5% % Fg @A § & wal
qar T #T & gaTw A & 1 3W
faefas & § "ras IATRTIE-—-TITET
JFA FT ITEIW AT ATZATE V A@T
3o § warer AT Fv Waw FAfEET A
& ok WX 3, 3 A w1 AR A
fedy @@ & fas &, @ SawRr
¥ varer 3y 29 € A fafadr 9w
¥ W], IW § UM &7 AT AGY
FAT qFG & | TTAFAAH R§ 34 oA
Wr & | S "wroeT fore & 99 ¥ e
agar g fr fafte @rsa & 34 & saman
37 agY T aFd & 1 HT 7 ArALEY
& AT & I qF AL 9EA AT &
M FY AR T FAET | A gER
g 3o 3T F o Fw Rfad &
zafad st aF ATTA F TT & FG,
qa gl 9, I WG F By
a7y ¥ faam & fag Qo ar 93 M
¥ ferdg w wifqn @aT 4 a9
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FEMT TTET § WX GG F@AT AT
§ I% g9 99 9TAA AT 93 |
54 a% fF g0 IT AN A FHF FH
Tg Fifaw @ e § fF o ag
gER 29T & AYGL A ARG T ATAT
dae #y foaealt 78 e '@, av o

T qF "9 AT Fr 3@ Hufadr &y
g AL TFET E | (Time bell rings)
FAY @ AT &Y TIEH g 2

Tue VICE-CHAIRMAN (PANDIT
‘S. S. N. TankHA): Your party was left |

with only six minutes. You have
daken ten minutes actually. FH Y ®q 5 2w Fr foufy o+
. , N G gU, TW AW AT g B AT A
st fagww fdg - @ foe == @ gu @ e a1 @ B

&t %z 7§ 98 e faw &
I Fgl

HWAT T T (I ) o
AT IEF-AAEA argd, gAIR 2

# FgIgelr AR IR qET AT

AR waw & AOH AT qgfoma w1
AWA @ FT gAR HALad A9
faface amgg 7 S awe qw fFar §
I+ frar & SAE qETFAR adATE |

T F AR A & qE Fg A
R F g AW A FHE q&FET A
A FF AT W E, 98 &F & A 0T
Arr 7 O W AR FWE AT RE
HIART F I I93 $ A9 A AT TR
g5 ¥ A Ag A qEAr w1 A A<
AR ggfead fAeit g 99 & #1E A §91X
G F gFar, AfHT IEF qrE 9y
# syar qEE € qg @ g T
e fafeex q@E &1 =W
faw sy WE A9g W TE
HIAR  FAAT AT | ZH AT AT
VT 4 F a1 I I Iiehr FA«+AT
A WX TAQT DT SATRT § SATT A forad
23— 3 =fe@, 1@ TWQ@
Fgeq g——afeq @ @I g9 9T
qgFY F A TW g AR IfEE E,
[|E AR AR qW FH AR AR
TR FAE & WG, A fF FEaT"
¥ AN daE @S FH 499K
ff ¥ F19 7@ § A HUAY AEAT q,
T gEwEadl § @ W W AN

TAIAT AR T o foaelt I a9,
FAF AT @ F faw §F, qRev
Fye1 vigmm ® faw ¥%, wA % 93
¥R A @%, ¥ s9d F=El W
UIFTAT FT TANH HL qD, d HIAT
Gfaell F AT IATE T AN HC TH
M 9 qF W IART T aE q
TaAET TG T IT E, 99 a9 aw
AR AW F  HRX gAR ™I #
CGRIEER EECIETANEARE 5

s MEAETT w@E : F aqET g
g fv W@ FH=fal avaar @
FEEE AT I FIH1 FT IEHA
TR FT FREW A FQ g WR
gaT T fog F1E faawa &Y & 0

AR G AR I
faafaes # o9 F&W fF S Ao
aga @1 39 foafew § soomw fear @
SfFT WIHT S QARG H
W 9Sad & Arfgd R 3@
FHEEEl " S Afusry §, smex
g ozt feem s fwie «m &,
IAHT AT ANGU F AT FAT Aqid
g AR I Awg & fad &St
T & FA § R g9 S7
o9 HEAT FE §, @ IR
g F g awdr §ar Ay
frer gl @ 1§ WAN  wTfEa
fafaeeT it qasog 3@ % feae
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[RarT @@ ) -
ff 9z @ o9 TEqmE F< AT
A UF A & Ay 5w e

#TEY AW ag FT FENOH g
ST qEeg A9 Wegd &l
QI F T T AT AT A0
fragr a1 W&, a@r Wa A
gfae &1 g WX SR qANEA
FT Q4 & T T AEET & ;A FH
FW I F IR FRL YT AT
gsadaal  F1  G99T WEggd FaT
g A I aaaal Qr gan g
T WI AL WAL 99 BL @qe ¥
T OF ¥ N FWAAE A §
AR JISIE TW a6 (AT
fF w sger & sawr fafeEal @
I F F9E, FE-FEF Al W
JqW & Fwra, fawer. & d@ H©
T & aF ST ANG T gargral
F TCH, IADT AT A H ATGA
FE T AE AT F45g S| F
il 78 o ¢ @ g fFF g
#, o O¥ mex ¥ warg, faw i
gEd ¥ Y wogdl AT gl FeA
wifed, et ox fF SuEET wE
W@ WU Y | A ATH qdeg
o gw Aga & oes fGEmr
WEATE 97 weenr 9 & % Ay @
G g AT FY qlaw HAF HT
fear T 8, S a@gd Wy agleed
g 75 § Wk 7y Aew e
fragr & st wfywrr g, SN AT
T A fgrm Ffad geam WK
SIEF AT AN § T I A AG
g four 81 gwa amer Tt §
fr frger wdm &Y Y a® w1 F
awie S fEade F AT @ w7
e & A @ 9y yax fag wegd
¥ garaar frar f & arn F1 guR
i fear 9@ faw wogd &t
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General Discussion 1730

oA feamar st @ fF A o @
g A A Wr g ? AgR 93 g S9H
oo § A AvfEY SEY A Ag;
& Y AR FTIT F T T AR
F AT AIAY FAF A HUA
T q a9 T FT TET AT T O
TATL 99 T | ¥ qrEeE WY
Sar giaw % FT 4 a8

T gy fresr ¢y femmx
I a g fF fm wra fglfea o
g T S, A g A9 I9H Fg
gOar gl T off AR A9ER W
Taawgdr @ ags #1 amsar
gl T g fmer awg ¥ A FEam
dg & HIT 9 A a1 T AN
W WX FY AG AT D | WS A
7g fefaw awg W fF wa &
fgfam v 1 s W wegd  w
TAAwEH! g2 | SH% A% T AGAGL
G, IF A AT % | FE A«
Al g R o su fefaw =,
S I 9z § I@ FAT @ fE
frr & a1 WEf AR T arEs A%
Y A, A UF U 9gH IAH1 @ F
g AT @ wifed o fF oA
U9 TR §, a9 QR WK
AIGA ® IFT I FH A W7 AT
wrfgd, ST f& ggd Wi #
AT WEHT &) WO §E S WA
AT Fareq® or | AW @ 2 fE
FH Fx@ A GgqT P T AT
AT F G g T A eF o e
oy faar S av A Aegl w1 -
T B AT A IAH FIE TATHGHT
TR ST TETT F3F, 9T AAGY
FIT I AL HT TH, T IR gedTd
fermax #<& w7 ofaw R
foar wr R s Amm WY
wferd 3 @A, § @9 G W
T2 o fF gE & e g ae, os g
=W g, 9 N9 W a5
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g¢ A9gR ¥ S 39 FHA9 { ¥ {57
9| qr 9T w9 W R a1 oaew
fFar T 1§ AEEw fafaeeT ¥ 9y
Tarfer FEW AR g feefge ®
4§ sae fAfreex &1 @ W forg T
g WX aasag fear 99§ 5 g
TGN FT ST FT FATH &, ITHT BIAAT
T gare g, o8 Sgadw F1OT §,
fresft g, Jgadm FeiaT &, 59 9T
9 g & ToE fear mar g #
qaserg feere f 99 ge @ 99
FT IF qaSIE ] |

st WA TW : HT9H HET ST
TSI FT qEUF g | FT S99 § IS
gerr mar § 7

AT Wegd TR AT, gern
T AT & 1 IAHT glaw Fw FT & A
g AR I aw T agfed
ST off, e o T

N graw @t sferw wTEE
T qEY AT E1aT & |

AT Hege [HL ¢ TG ATREAT FT
Tt o fF 3R 9 @O g S v
ar o fam yge fo F< e =nfed av
S fr ey ST AT & | @1 F ug o
Fer fF qa ag S\ N qRT AT & F
THHT T TGy & o weg) & fRw
T qoF ¥ AIgeAq Gl ¢ AT WG I
A FN GALA G@AT TGN ATGY, TE
fa@ SreTE T3 T8 AR | A&,
7g G T g | wog @ R # oW
[ FT A A # o gageraaan
T i T s oF & & A
g ITF @A q, 3% a9 §, 7
fg &1 F wog & 919 @ AW g,
I worgll § TROME O gWT §
R I AT FT A A AT R |
fee gut agg AR W Ira, fomar

I 24 FEB.
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qogRl @ AT gHERT WY § R Ao

FIT & I & G IAHT AT qrfer-
fegm w=1 Y T ®, 7 Ao &y
IWTET § HIR wergl &1 T Ted 9%
ITEA F ORI FW E | T FAR
I F A aS o9 e & wfawrd §
F 99 W F1 AT a8, HI7 HGATR
FI FIST T8, AG H (& FT 77 19
S T I 9 T U 37 § GH g1 FFay
& IR wIgT O T2 A v Ay
femmTg F< 999 & |

fae™T 7 AUFT gEg IW A<k
faermT =TRaT § fF g% sameT ¥ samar
Fiw WE T AU F QGHEW

AW BT FET AT |
Dr. NITHAR RANJAN RAY (West
Bengal): Mr. Vice-Chairman, Sir,

many bouquets have already been
showered on the hon. Railway Minister
and I am here to extend one more
bouquet to him as well as to the per-
sons who have helped him throughout
the difficult year. He has presented
us with a very comforting picture of
all round improvement of our railway
system. He has given us a statement
of facts in which we find that the phy-~
sical targets of the Second Five Year
Plan have been fulfilled, passenger
amenities have been improved, staff
relief measures have also been taken
to a considerable extent and extra-
curricular activities, especially edu-
cationa] activities, have been improv-
ed upon. Not only that, as an educa-
tionist I personally feel very happy
that the administration has maintain-
ed standards in the railway schools.

I have particular reasons to be hap-
py and for being thankful for the
attention that has been paid to the
eastern zone to which I personally be-
long. Many of the measures that we
have been crying for during the last
three or four years have been attend-
ed to. Much more than that, I have
been pleased very much with his
speech because of his choice of phrases

/
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. and the sentiments that have been ex-
pressed therein. Again and again he
has pointed out that the railway ad-

. ministration, despite improvements on
all fronts, are not complacent.
Again and again they have emphasised
that they themselves.think that there
is enough scope for further improve-
ment. I need, therefore, hardly add
anything to the words of thankfulness
and the general atmosphere of happi-
ness that his Budget and his speech
have created in this House.

Sir, some criticisms and some sug-
gestions have been made on the floor
of this House and I would say a few
words in reinforcement of those sug-

- gestions and criticisms. The Railway
Minister has himself admitted that

there has been a slight drop in traffic |

. receipts because of road competition.
. Again and again it has been emphasis-
. ed in this House that with increasing
- and expanding economy, this question
of road competition will again and
-again come up before the railway
authorities. It is better not to look at
"it from the point of view of competi-
‘tion at all because, after all, improve-
-ment of transport facilities along the
network of roads is going to improve,
and with increasing industrial expan-

. sion much more load will be carried .

along our roads. Therefore, what is
needed is an integrated policy between
road transport ang rail transport.
“The word “competition” should not be
used in this context at all. Both are
national enterprises and they have to
"be looked at from the point of view
of co-ordination and integration.

Sir, T agree with most of the critics
that the 5 per cent. increase in rail-
way freight charges will fall on the
consumers. But my worry is more
because of the fact that the day the
Budget was presented, coal prices
went up in the city of Calcutta. It
went up by 2 annas in the rupee,
and this increase in coal prices will
affect our industrial production be-
cause the main fuel in our industries
comes from coal. This is a matter
-which may please be gone into a little

{ RAJYA SABHA ]
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bit. The Railway Minister has admit-
ted that there is no complacency in the
railway administration in respect of
accidents. I agree with my friend,
Dr. Gour, that many of the accidents
are due to the railway crossings. 1
have some personal knowledge of this.
At least two small accidents round
about Calcutta took place and both
these were due to bad arrangement in
respect of railwayv crossings. There
is need for improvement on the cater-
g side as well. I might say one
thing. Of course, we users, are also
responsible to a very great extent but
there is also something to be said in
criticism of the cleanliness of the
dining cars. I do not mind a khadi
cloth being placed as a table cover
but that cover must be very clean.
The food must be cleanly served and
those who serve should also be clean.
I know that we are individually a
very clean people. Individually we
have consciousness of cleanliness. We
lack in social consciousness of clean-
liness and the railways, being one of
the biggest industries, should set an
example in respect of community
cleanliness, not in respect of indivi-
dual cleanliness. Yesterday there was
a question answered on the railway
thefts which have caused a consider-
able loss. A suggestion was made by
a friend of ours on this side that
there should be some co-ordination
between the Railway Protection Force
and the ordinary police force. Crimes
are not infrequent in the trains and the
safety of women passengers travel-
ling alone is, more often than not, in
jeopardy. This should be a little more
carefully looked into and if we could
do something in that direction, that
would be very welcome.

Restrictions on speed have not alto~
gether been eliminated and bottlenecks
have not been altogether removed.
Many trains run late including some
mail and express trains. The Madras
Mail is a classical example and T have
personal experience of another train.
I was once travelling on the Bina-
Katni line going towards Bombay
from the Saugor University. There the
train from Saugor could not catch the
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connecting tramn and I had to wait for
Jong hours.

I should make some reference to the
financial side. I am not a financial
expert but I have a little common-
sense that I can claim to possess and
with that commonsense I read the fin-
.ancial implications of some of the
jitems. So far as I know, at the end
-of the Second Five Year Plan period
the number of average locomotives in
‘respect of renewals of over-aged
rolling stock will only be  slightly

[ 24 FEB. 1960 ]

|

smaller than at the beginning of the ;

period, that of the coaching stock will
also be more or less the same; it may
"be slightly more. The tempo of rene-
wals of over-aged rolling stock and
also clearance of arrears in track
Tenewals will perhaps substantially in-
crease. It will certainly increase on
the broad gauge though not on the
metre gauge. In fact, I have seen,
especially on the suburban lines and
on relatively unimportant lines, that
there are many carriages that are in
a relatively dilapidated condition. The
question of the renewal of these stocks
will come up. This is slightly depres-
sing in view of the disturbing position
of the Depreciation Reserve Fund.
This fund had an opening balance of
Rs. 98 crores in 1956-57 but the fund
has been rapidly declining. If this
decline rate is maintained at the end
of 1960-61, the fund will stand at
about Rs. 15 to Rs. 20 crores, which
will not be enough. Indeed it will be
very much less than a single year’s
calculated Depreciation Fund. This is
the fund that has to meet the full cost
of replacement of over-aged roll-
ing stock as also arrears in track
renewals. The renewals and replace-
ments of the railway assets will be
much larger, to my mind. They will
be of a much larger magnitude during
the Third Plan period and, if this is
so—1 may be wrong—where are the
funds to come from? The hon. Mi-
nister has claimed that he has met not
only all the charges including the
annual appropriation to the Deprecia-
tion Fund and the increasing dividend
to the General Revenues, but he has
also earned a good amount of surplus
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which has been credited to the Deve-
lopment Fund. This fund, as it was
pointed out by Pandit Kunzru last year,
is only a budgetary and accounting
head for bringing together expendi-
ture for various amenities and welfare
schemes for passengers and stocks.
The amount which the Minister calls
surplus does not seem to be enough
to cover the expenses of all the ameni-
ties and all the safety works that are
and have been considered necessary.
1 find that they have been drawing
for this purpose, and the Minister has
admitted it, from the Development
Fund which, I believe, is all but ex-~
hausted and they have also been |,
borrowing from the General Revenues
in addition to spending the entire
surplus. This would mean, so far as
the railway administration is con-
cerned, a policy of deficit financing.
Of course, in our national scheme, on
all fronts practically, we have adop-
ted deficit financing but to what ex-
tent we can adopt it so far as the
Rajlway administration is concerned,
which is one of our biggest
national industries, I do not know.
I would like to be enlightened. I
am no expert but I place these facts
very humbly before the Minister and
I would like to be enlightened on the
two financial points I have just talked
about. I had already been thinking
about it as I was listening to the
Budget speech and as I was going
through the various very informative
reports for the supply of which we are
really very grateful. All these reports
give a very complete and satisfactory
picture. As I was going through these
big reports—and they take a consi-
derable time for a layman to digest—
I was feeling a little bit disturbed so
far ag the Depreciation Reserve
Fund as also the financial situation of
the Development Fund were concern-
ed. Thank you,

Sart T. BODRA (Bihar): Mr.
Vice-Chairman, this is the first time
I feel that I have nothing but appre-
ciation for the good work that has
been done by the Railway Ministry,
especially in that part of the country
which happens to be our constituency.
When I go about I find new railway
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lines right from Raj Kharsawan to
Gua which has been doubled. In
addition to that there is the electri-
fication scheme which was started and
which is nearing completion. Again
1 find new lines to Banspani and
there is the doubling of the line right
from Tatanagar to Rourkela and also
the electrification scheme gomng on.
There are new lines right from
Gomoh to Mori and from Mori to
Ranchi. Again, I find vast stretches
of area, right from Ranchi {o Bunda
Mundi, where one of the biggest
marshalling yards is to be constructed.
is going to be joined wup very soon.
This picture of new railway lines in
backward parts like Chotanagpur
fills the hearts of the tribal people
and other backward people with life,
because they are finding new environ-
ments, new avenues of livelihood and
new employments and they find
backward areas becoming the very
hub of activity. Therefore, I say I
have nothing but congratulations for
the Railway Ministry, especially for
the Railway Minister and the Deputy
Minister, and above all, for the staff
of the South Eastern Railway, which
has been taking the heaviest burden
during the Second Plan.

Along with these remarks, Sir, I
have some suggestions also to make,
and the first of them is this. As
everyone knows, in the history of
our railways, it is the Anglo-Indian
community which was found very
efficient and very diligent in the per-
formance of their duties, It is a
hardy community as we all know. I
do not want—and nobody will want—
that this community of Anglo-Indians
who are used to service in the rail-
ways, should be wiped out for want
of employment. Of course, I know
that directives have been given by the
Railways Ministry to give preference
to them up to a certain percentage
in almost all employments, so far as
the railways are concerned, to Anglo-~
Indians and to the Scheduled Tribes
and the Scheduled Castes. But apart
from this, Sir, I feel that this race of
Anglo-Indians should be given a sort
of a monopoly in the matter of rail-
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way jobs, especially those in which you
want hardy men, because this coma
munity is willing and they have al-
ways been found useful for very hard
jobs on the railways. But we find
that the Anglo-Indian railway colo-
nies which used to be there now look
deserted and when we go deep-
into the history of such deserted
railway colonies, especially those for-
Anglo-Indians, we are told that for
want of jobs, for want of employ-
ment the Anglo-Indian community
had left the place. So I want to make
this humble request to the hon. Min-
ister, that he will kindly give thought
to this question of employment of
Anglo-Indians. So far as the Sche-
duled Castes and the  Scheduled
Tribes are concerned, I am again
grateful for the directives and ecir-
culars which have been sent to almost
all the General Managers of the dif-
ferent railways, to give preference to
those belonging to the Scheduled
Castes and Scheduled Tribes. Not
only that, the Railway Ministry has
asked the General Managers of the
different railways to give promotions
to them and to find out if there has
been any omission or commission in
the nature of ignoring the past servic-
es of these people, whether the Sche-
duled Caste and Scheduled Tribe
hands have been superseded by
others. The history of their records
have been dug out and I now find that
the Scheduled Castes and the Schedul-
ed Tribes are getting their due place
in the railways, especially in the South
Eastern Railway. In this connection,
I humbly submit that the Scheduled
Castes and the Scheduled Tribes
should be given a sort of monopoly
for class IV and class III posts. In
suitable cases they may be taken for
class T and class I] posts alsp as doc-
tors, engineers and so on. But so far
as other posts in class IIT and class IV
are concerned, I feel that these may
kindly be confined to communities like
the Scheduled Tribes and the Sche-
duled Castes who are also dying races
for want of employment, because they
are fast becoming a class of landless
labourers due to the rapid industria-
lisation of those areas.
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So far as Adibasi boys are concerned
as you are aware, Sir, they are very
‘hardy and their health is superb and
they can very well be utilised for the
Railway Protection Force. So far as
Adibasi girls are concerned, they are
now taking to nursing and hundreds
0f them are being trained
-as  nurses and if such trained
Adibasi girls are utilised as nurses
in the railway hospitals, I think that
will go a Yong way in ameliorating
the condition of the Adibasis.

SHrr JAGJIVAN RAM: T will take
as many trained nurses as you are
able to offer.

SHrr T. BODRA: Thank you.

SHrt H. P. SAKSENA (Uttar
Pradesh): But I fail to  understand
what affinity the hon. Member has
got with the Anglo-Indians.

Surt T. BODRA: I think I had
better not answer that question, be-
«cause I have got great respect for
Mr. Saksena’s age and he is an old
parliamentarian and I do not want to
injure his feelings.

Next, I come fo the question of
compensation for the lands acquired
from the people for the doubling of
the railway lines and for the new
lines. I know that the Railway Minis-
iry has placed sufficient funds—Ilakhs
and lakhs of rupees—for payment of
compensation to the people whose
lands have been acquired for these
purposes. But I am extremely sorry
to have to bring it again and again to
the notice of the Railway Ministry, of
the hon. Railway Minister and of the
hon. Deputy Minister, that they have
failed to press the State Government
of Bihar and the State Government
of Orissa also, to see to it that this
compensation money is paid to the
people whose lands have been acquir-
ed. Whenever I raised this question
on the floor of this august House, I
have been given the assurance and I
have been told that the entire respon-
sibility is that of the State Govern-
ment concerned. Of course, I know
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that the entire responsibility to pay
the money to the people rests with the
State Government or rather with
the Land  Acquisition  Officers
of the State Governments of
Orissa, Bihar and also West Ben-
gal. But I am not satisfied because
the money for payment to those people
who are entitled to get that compensa-
tion for the land taken away from
then is kept as a revenue deposit in
the treasuries at Chaibasa, Ranchi and
other headquarters. I feel that the
Railway  Ministry  must press the
Governments of Bihar and Orissa to
see that the money is actually paid to
the people whose lands have  been
acquired for railway purposes.

I have one last suggestion to make.
While I was roaming about the World
Agricultural Fair, I went into the
question of the coir industry and it
struck me as to why we should not
help the coir industry. We could at
least provide coir cushions in all the
wooden seats in the mail and express
trains. Passengers have to traval 700
or 800 or even 900 miles sitting in
those seats and provision of coir
cushions will give them a lot of relief.
It will go a long way in giving them
some sort of comfort.

=t &t fag (fae) @ =it
JUGATEAY AgIad, 109 T 9L T8
I W@ & A A =g quiaat § 7oy
AT A AT AT 1 FF A AW
FIIAATT 9T FET FX @ §, TS A
FIAATET F1 ATRIAIET AW R § |
qreqd § HIAATET AT ATHIHATET FT
dear 4 e S ? & 1 ag g
i 3 faTeT & g7 o TR 89 AT
g Say fyaar s™ g TMed, WL
AT & gar § "o affeaf ¥
¥, 1 & FE OF 39 g aF wHATET
T | W IO FH T AT  Ar A
Fg fof AETHATEY 3 1 F 1§ I
gr &), fFT 37 T arfeafadt
o FTfwEEr AT #R ad A A
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Surr AKBAR ALI KHAN (Andhra -
Pradesh); Mr. Vice-Chairman, we are-
at the tail-end of the discussion on
the Railway Budget. We are amxious .
to hear the Railway Minister answer-
ing and explaining certain points that
have been raised. I join in the com-
pliments that have been pdid to the :
Railway Minister with all my sinece- -
rity. The first compliment that T
would like to pay is regarding the
cordial atmosphere that the manage-
ment and labour have maintained. It
is a matter of real gratification that

during the past year there has been
the
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management and labour. It has been,
if I may say so, a family atmosphere
with the Railway Minister as the
paterfamilias or the karta of a joint
Hindu family. I am very happy over
this and I do hope that this family at-
mosphere will grow from strength to
strength. Here, I would also like to
compliment all the people, starting
from the gangman and the peon to the

Railway Board and the
3 p.M. Minister and his two collea-

gues. I would also compli-
ment my friends on the side oppo-
site—those who very legitimately
take the cause of the labour—that
they have also not done  anything
which would disturb this family at-
mosphere and ‘may I appeal that this
-attitude should continue in the future
as well?

The second point that I would
refer to is about the industrial side. I
am very happy that the railway ad-
ministration has kept itself fully in
touch with the developments that are
taking place and with the Second Five
Year Plan and I think it is one of
‘those departments or  organisations
-which have fully utilised the amount
allotted to them under the Plan. They
‘have fully achieved the targets and it
is really a happy augury that we are
not only able to satisfy our own needs
but we are also in a position to export
locomotives and other things. But I
do hope that thig desire for export—
a very legitimate one—to earn foreign
exchange and other things will not
stand in the way of the development
of our railways because as you know
—and I know and everybody knows—
the congestion in the railways is
still there in spite of the best endea-
wvours that the hon. Minister and his
colleagues have made.

Now, Sir, we had the pleasure of
‘having a talk with the Foreign Minis-
ter of the Federal Republic of Ger-
many day before yesterday. We
-asked him, what is the real secret of
such a grand success and progress
that they have made after the Second
“World War?

l

P
|
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Dr. R. B. GOUR (Andhra Pradesh):
He must have said, exploita-
tion of labour.

Ssurt AKBAR ALI KHAN: When
the name of the Federal Republic of
Germany comes up, I know my friends
will feel restive but let them be a
little patient.

Sir, he said that the main thing was
the cordial atmosphere between the
labour and the management. I am sure
we all take our hats off to the progress
that Germany has made. Sir, I would

suggest that somebody may be sent
there to study in greater detail how
this closer and friendly relationship

commensurate with the progress in
industrial development is going o¢n
there.

So far as big projects are concerned,
they have been referred to but many
hon. Members have also referred to
many minor things as for Iinstance,
the provision of drinking water, wait-
ing halls, arrangements for flush lat-
rines, etc. at smaller stations and all
these require your greater attention.
I am sure if these facilities are pro-
vided to the users, things will improve
considerably and the country will also
appreciate and realise that even in the
public sector we can not only do good
work but even better work than can
be done under other sectors.

I am glad that you have in your
speech referred to the Third Five Year
Plan also.

[Mr. DeEpuTY CHAIRMAN in the Chair.]

Dr. R. B. GOUR: The Deputy Chair-
man did not make any speech.

SHr1 AKBAR ALI KHAN: I meant
the hon. Minister. 1 was saying that
the hon. Minister referred to the Third
Five Year Plan and I would suggest
that while framing the Plan he should
not forget the undeveloped areas which
have been forgotten during the last
two plans, particularly—and here at
least my hon. friend, Dr. Raj Bahadur
Gour, will fully agree with me—the
development of the railway line bet-
ween Ramagundam and Nizamabad as
also the other line near Nagarjuna-
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sagar connecting Guntur and Hydera-
bad. 1 hope these two lines will
receive top priority in the Third Five
Year Plan,

Surr J. S. BISHT (Uttar Pradesh).
This long preface was for this pur-
pose?

Surt AKBAR ALI KHAN: It was
one of the things I wanted to say but
certainly those who are in undevelop-
ed areas have got a right to say much
more than my friend who comes from
Uttar Pradesh. No comment is need-
ed.

Now, I would make a few observa-
tions because I know my time is limi-
ted. Now, so far as complaints are
concerned, I must say that whenever
we write a complaint or letter to the
hon. Minister or to other authorities,
we receive prompt acknowledgement.
I am very glad about it but, Sir, it
stops there. So far as its implementa-
tion is concerned, we hear very little
about it. For instance, last time while
going from Delhi in the rainy season
we were delayed for 36 to 48 hours.
I wrote a letter to the hon, Minister
saying that the guard and the engine
driver must be rewarded because
although we were delayed they really
worked hard and they averted a great-
er tragedy. Similarly, I mentioned
that the work of certain engineers
who came on the spot should also be
appreciated. I hope the Railway
Ministry has done that though they
have not informed me about it. But
if they have not done it, I would re-
quest them to give their kind atten-
tion to that matter.

So far as crimes—and particularly
assaults in ladies’ compartments—are
concerned, we are all concerned about
this matter and I would add two
suggestions in this connection to those
that have already been made. This
push button should not only alarm
the guard but it should also alarm
the next compartment because gene-
rally speaking the guard’s compart-
ment is very far away but if the next
compartment is alerted, then there can
be some prompt or immediate aid by
somehow pulling the chain or stopping

173 RSD ==5.

General Discussion 1748

the train. I also hope that the sugges-
tion of Prof. Wadia about -corridor
trains will also be looked into very
seriously.

The other point about these crimes
is this: The hon. Minister said that a
letter has been issued by the Home
Ministry and so on and so forth. Mere-
ly saying that it is the Home Minis~
try’s charge does not absolve him of
his responsibility or merely saying
that it is the State's charge also does
not absolve him, What I would
suggest is that in States where these
crimes occur frequently there should be
a permanent committee and the Home
Minister of that State should head that
committee which should consist of the
I.G.P, the senior railway officer and
some non-official member. That com-
mittee should work continuously meet-
ing once or twice a month so that we
may have an effective control on these
crimes, assaults, etc. So far as opera-
tional efficiency is concerned, I have
got one suggestion which will go a
long way to improve and that sugges-
tion is about smaller railway zones—
which has been supported by the Op-
position; that suggestion was given to
the Railway Ministry by the Chief
Minister of Andhra Pradesh. Not only
that, the Andhra Pradesh Assembly
passed a Resolution requesting you to
have a separate zone. I need not go
intg it. I was really surprised that
he had not touched it at all in his
speech relating to the zones. This
request has been made repeatedly to
him. It may be that he may have
very good reasons to differ. 1 would
suggest that there should be an imme-
diate conference, after he finishes the
budget session, between the Govern-
ment of Andhra Pradesh and the Minis-
ter and his colleagues and other Stato@
Governments also, if such a demand has
been made by them. It is a very
urgent matter and I hope that it will
receive his earnest consideration.

Now, Sir, so far as the funds are con-
cerned, he has shown—although they
have been spent in a very good way—
that the Reserve Fund, the Deprecia-
tion Fund and other funds are not in
a very happy position. May I suggest
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to him that the other day, two days
back, the Prime Minister presented a
statement saying that he had been able
to effect economy to the extent of Rs. 8§
crores in administration? Will jt be
too much if I expect some economy
from the Rialway Minister and his
staff. They should also sit together
and let the thing begin from the Rail-
way Board Members and the General
Managers, the highest paid officers.
W appreciate their services, we appre-
ciate their ability. But this is a time
when the country is in a very tight
corner. We are asking everybody to
tighten the belt. Will it be too much if
I tell the Railway Board Members:
Let them have as much salary as the
Railway Minister gets, putting all the
emoluments and other things that he
has and a little more. I will not
grudge it. T would not stress it so far
as the Executive Engineers and Deputy
Secretaries are concerned. Tg that ex-
tent there should be no curtailment in
their salary. But so far as the highest
paid people are concerned, I think in
the interests of the country it should
be done. And I have no doubt that
they would respond to this appeal when
you make it in a very friendly way
and very soon he will alsg present a
statement to Parliament saying that he
a::s also been able to effect economy in
is thing and that.

Surr J. S. BISHT: What effect will
it have on the Railway Budget?

SHr1 JAGJIVAN RAM: 1 am afraid
perhaps the hon. Member did not fol-
low the Prime Minister. The Prime
Minister would have never suggested
that he had effected economy of Rs. 6
crores by curtailment of salaries or by
ﬁuntary cuts in the salary of the

cers.

Surt AKBAR ALI KHAN: No, It is
not only the salary cut. I say all
round economy.

SHrI JAGJIVAN RAM: That we are
doing.
Sert AKBAR ALI KHAN: But I

have given this suggestion that you
may begin with the high officers.
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Now, lastly, so far as your supple-
mentary surcharge is concerned, I have
got nothing to say, because we have
to foot a heavy bill so far as the Pay
Commission is concerned, and quite
correctly so. But one thing I want to
say. This should not be levied on
foodgrains. We are in a very difficult
position so far as foodgrains are con-
cerned. If you levy this supplemen-
tary charge on foodgrains also, then a
vicious circle will begin. It would not
help anybody. If the prices of food-
grains go up, then the whole thing will
become a very complicated problem, I
thank you.

Mr. DEPUTY CHAIRMAN: There
are folir more speakers. [ am calling
the Railway Minister to reply at 4
o’clock. So, please take ten minutes
each and finish your speech. Mr.
Kailash Bihari Lall.

Surr KAILASH BIHARI LALL
(Bihar): Sir, first of all I must thank
you that I have come within the turn
of ten minutes at least,

Mr. DEPUTY CHAIRMAN: You
were not here during the lunch hour.

Surt KAILASH BIHARI LALL: It
was my misfortune. Nobody can
change my fate. It is all my fate.

Surt JAGJIVAN RAM: It is his fate:
that he got ten minutes.

Sarr KATLASH BIHARI LALL: [
have been waiting for the last threc
days. Sir, I thank you for affording
me this opportunity and I join my hon.
friends who have congratulated the
Railway Minister. The load of congra-
tulations and thanks must be so heavy
;hat I did not like to add to that,

ut . ..

Surt JAGJIVAN RAM. I have to
share this with more than a million
persons working on the railways.

SHrR1 KAILASH BIHARI LALL: It
is natural that as he hails from the
same part of the country to which I
belong and as he is so near to us, I
cannot suppress the feeling of pride for
him in that he has contributed his mite
to the administration of the country in
that way.
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Now, Sir, 1 purposely refrain from
entering into the field of any kind of
figures, because with the specialised
knowledge of the officers of the depart-
ment, I cannot be, in any way, a match
even to offer any suggestion to change
this or that. So, T will confine myself
to some of the common man’s points of
view, points which occur to me. I find
from the speech of the hon, Minister
that there are certain acts of indisci-
pline, obstruction to trains by passen-
gers, thefts from railway yards and
other railway installations, damage to
railway equipment, and nuisance of
beggars and hawkers. It is a very
regrettable feature that some students,
who will be leaders in future iIn
various fields of our national life, at

times, indulge in undesirable
activities like ticketless travel
and alarm chain pulling, there-

by putting many people fo inconveni-
ence. So, this is the most important
part of his speech in my view I feel
that, if some of my suggestions can
be helpful, then I have done my mite
by speaking in this House. I think
perhaps the most regrettable case of
student indiscipline is pulling the
alarm chain. On some other occasion
also I had the opportunity of offering
my suggestions. If the co-operation
of the State Governments is taken, it
would help. Of course, I have been
hearing that the co-operation of the
State Governments is also taken. But
the way in which I suggested it was
that the State administration should
take up the matter, in consultation
with some officers of the railway
administration, and they should both
take the help of the Education Minis-
ter. They should devise rules in such
a way that if the students of any
school are found indulging in pulling
the chain or any other kind of indis-
cipline, their aid should be stopped.
If such steps are taken, then the
teachers of the schoo), the headmaster
of the school, the principal of the
college, will also be alerted and they
will take the matter seriously. Today
they think as if they owe no duty
either to build up the character of
the students or to help the adminis-
tration in this respect. If such a
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measure is taken and the principals
and headmasters take it into their
heads, they can bring round their
unruly students who indulge in such
acts.
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Then, the other point that I wanted
1o raise was with regard to catering.
Catering is a subject which was touch-
ed upon by my other friends here.
In this regard the hon. Minister has
said that departmental catering has
now come to stay. He has said:

“] appreciate that much remains
to be done, but it shall be our con-
stant endeavour to effect further
developments in regard to this
important aspect of service to the
travelling public.”

1 understand that much remains to
be done. Perhaps it is a fact that
this department is not being run pro-
perly, efficiently or economically. I
remember that some time back there
was some question or some discussion
here about this question, ang it was
divuiged that something to the tune
of Rs. 20 lakhs or something like that
was the loss caused to the Govern-
ment under this head. Of course this
undertaking is quite all right and it is
in accordance with the trends of the
times. The more things are nationa-
lised the better. But we should nol
go at such a break-neck speed. It may
be neither economical to the natior
nor to the individuals in whose
interests the administration is run
You heard, Sir, that so many peopl
are thrown out of employment an¢
that they have no business to do.

Sur1 JAGJIVAN RAM: Where?

Surr KAILASH BIHARI LALL:
know of cases. It will take away a
my time if I were to relate them. |
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Sart SHAH NAWAZ KHAN: Pri-

you like, I will tell you those cases | mary education is free in the States.

later on. Perhaps there might have
been hundreds of representations
made to you in this 1egard. If you
nationalise catering establishments
like Messrs, Vallabhdas who have the
monopoly of a whole zone, that is
something understandable. But if you
take up the business of those people
who are vendors of a few things, if
you take up their business, it is not
profitable either to you or to the pers
sons whom you are depriving of their
business. It is better to leave them
untouched. I have suggested this
thing to you. Of course you can bring
1o bear on this subject your experi-
ence and knowledge, but I feel that
it would be better if the small ven-
dors are left untouched.

Then the third point I wanted to
touch was with regard to education.
I came across in the hon. Minister's
gpeech remarks about the opening of
schools and providing education to the
children of the railway employees. 1
find that the hon. Minister has said:

“l have decided that full remis-
ston of fees in primary classes
should be allowed to children of
railway employees in all railway
schools where the medium of
instruction is an Indian language.”

That is good. I am not against giving
free education to anybody. But what
about the children of the officers who
are drawing Rs, 2,000 or Rs. 1,500 or
Rs. 1,000° Will their children also read
free in those schools? Now, the hon.
Minister nods his head. I think it is
so, and if it is so, is not a distinction
being made between the ordinary
people and the children of the railway
employees? According to me it gives
a bad taste that the children of the
railway employees, the children of the
Fovernment servants should be so
reated in this matter, that even the
-ailway servants themselves should be
‘0 treated as to tempt other people to
e only thinking of becoming such
ervants? This is a very pitiable
hing.

SHrt KAILASH BEHARI LALL:
Exactly. That should be so. I do not
grudge giving free education tfo any-
body. What I mean to say is it is in
bad taste to say that the children of
the railway employees should be
given this thing. Why should you
make a distinction like that? You
make it free to all children. I do not
object to giving free education to any-
baody. But when you say these things,
it smacks of bad taste, it leaves bad
taste on our lips and in our minds,
so much so that our nation is going
to be branded as a nation of servants.
(Timz bell rings). I would have
expanded the subject further and
given you a good treat on what is
happening in the country. But I am
reminded of my ten minutes,.

Surr JAGJIVAN RAM:
confused.

You are

Surt KAILASH BIHARI LALL: So,
I do not feel that it will be in good
taste for the Government to do that.
The general suggestion that I am
making is—I fear to speak of the
word ‘“‘advice”, it is such a high-
sounding word—my general sugges-
tion to the Governmenti is that they
should not by their attempt, by their
policy or by their action do anything
that will acevelerate this tendency in
the people to become servants. Today
it i1s a matter which is understood by
all that if there is one vacancy, there
are thousands of applications. This is
what is happening. Now, you are
thinking of stopping admissions in the
colleges, and in that way thinking of
stopping education ito the people,
because you have now begun to feel
that education means supplying them
with jobs. (Twume bell rings.)

Sir, are my ten minutes over?

Mgr. DEPUTY CHAIRMAN: You can
take two more minutes.

Surt KAILASH BIHARI LALL: Al
right, Sir. [ will leave this point and
go to the next. One thing I want to
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say, and it is this. Although it per-
tains to my place, it is in the interests
of the railway administration also. I
had suggested some time back that
the Bhagalpur-Mandak line should be
extended up to Deoghar. It will be
in the interests of the administration
if that link is brought about. It will
then push up the traffic, passenger
traffic as well as goods traffic; and it
will bring more revenue to the Gov-
ernment. Besides, it will help the
people also if that link is established.
That is one thing. The other point
was, what about the replacement of
the metre gauge in the Bakhtiarpur-
Bihar Light Railway? There was a
proposal to make it a broad gauge
line, and it should be expedited as
quickly as possible to help the people.

Sir, there is another thing. I have
been always complaining and writing
in the complaint books and telling
the parties concerned that this old
system of providing BEuropean ‘type
commodes should be replaced by
Indian type commodes. I have had
talks also with a great many people
wearing European costumes, and they
have told me that although they wear
that dress while in service, they would
have very much liked the Indian type
ones. They said, “We are not accus-
tomed to use European type com-
modes”. I do not understand why this
thing is persisted in in the, rains. I
was informed by one auth&'ity that
they had decided to introduce 50 per
cent, Indian type commodes. But in
some of the trains, though I have said
that I should be given that compart-
ment which contained the Indian type
commode, I have never found it. With
some difficulty I had to enter a second
class or a third class compartment
where there was an Indian type one.

Another suggestion of mine which
is an old one is that there should be
classless railways. I would have
expanded the subject. Perhaps the
Railway Minister’s predecessor, Shri
Lal Bahadur Sastri, had attempted
something in that direction, and per-
haps there might have been practical
difficulties due to which he might not
have been able to do anything in that
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direction. But he had held out hopes
that that was the direction in which
he wanted to go, namely to introduce
classless travel in the Indian railway
system. Perhaps the Railway Minis-
ter will bear this in mind because he
hails from a class of people with
whom he can mix and we all can
mix. Those who are believing in high
class living and in an aristocratic
way of life may not appreciate this,
but he is the one man who can appre-
ciate this. If there is classless travel,
it will surely take the people in the
right direction.

Mr. DEPUTY CHAIRMAN: Please

sit down. You have taken fifteen
minutes. Mr. Bisht.

Sart KAILASH BIHARI LALL:
Thank you very much, Sir,

Surr J, S. BISHT: Mr. Deputy

Chairman, Sir, I am very happy to
read paragraph 37 at page 15 of the
hon. Minister’s Budget speech whevein
he has forecast that the matter which
was the subject-matter of consider-
able controversy last year—the diver-
sion of high-rated traffic to road
transport—has been referred by the
Planning Commission to a Committee
presided over by Mr. K. C. Neogy. It
is a very good suggestion, and I hope
that the Committee will be able to
reconcile the conflicting interests in
these two modes of transport. In a
country like ours which is lagging
behind so much in transport facilities,
it is a pity that there should be some
such controversy because we want to
harness every means of transport to
the best possible advantage of the
users of transport. Moreover, it must
never be forgotten that the railways
are a monopoly in this country and
whenever ihere is a monopoly, whe-
ther it is in the private sector or in
the public sector, very great care has -
to be taken that the rights of the
users or the consumers are not tram-
pled upon, whether by way of the
amenities that they are likely to ret
or by way of the rates and freights
that are charged by the railways.
Therefore, as I said before, it is a very
welcome suggestion.

-~
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The second point is this. Many
suggestions have been made by Mem-
bers from Andhra Pradesh and other
States that separate zones should be
formed. I am not in favour of creat-
ing such haphazard zones in this
manner unscientifically and without
any proper system. But I am one of
those who feel that the present
arrangement of having very large
zones is really not good, because when
six zones were created, every zone
consisted of 6,000 route miles. It is

too much for any General Manager, |

however, efficient and competent he
may be, to travel all the way, and
also to be in close contact with all
the subordinates placed under his
charge. Therefore, the best thing
would be to reduce the number of
zones to an average route mileage of
3,000, You may have eleven or you
may have twelve zones as you think
fit. In that way, the General Manager
will be in very close contact with all
his subordinates and when a man is
in close contact with his subordinates,
knows everybody and knows what
kind of work he is doing, he has a
good chance {o supervise every little
bit of the territory under his juris-
diction, and efficiency goes up. And
all these little complaints that we
hear about these days will automati-
cally disappear once you have a sys-
tem wherein the head of the zone is
in a position to put it in good shape.
Recently, I had considerable experi-
ence of travelling in the North
Eastern Railway. I do not know who
the General Manager is, I do not know
even his name. But I find that he
has managed to run the trains in the
North Eastern Railway on time, and
that is a very great improvement, I
say that, when the General Manager
puts his heart into the work, very con-
siderable improvement can be effect-
ed. But we should also make arrange-
ments to see that they can do some-
thing which is humanly possible, and
I think that the route mileage should
be reduced to 3,000 and the =zones
should be increased from the presont
eight to about eleven or twelve at
least. :
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Then, Sir, there is one thing which
I note. There are certain zones that
are consistently running at a deficit,
and I should like to know whether
any enquiry has been made as to why
it is that these particular zones are
always imposing a sort of financial
burden on the railway system. For
instance, take the three zones—the
North Eastern Railway, the North-east
Frontier Railway and the Southern
Railway. I can understand about the
North-east Frontier Railway running
at a deficit. But I do not understand
why the North Eastern Railway and
the Southern Railway should run at
a deflcit, because the old R. & K.
Railway was paying very good divi-
dends. The B. & N. W. Railway was
also paying good dividends, I believe.
Therefore, there is no earthly reason
why under our reorganised system
the North Eastern Railway should be
running at a deficit, and similarly,
there is also no reason why the
Southern Railway should be running
at a deficit. If there are any parti-
cular difficulties, they should bz gone
into. But every zone must pay its
way. Let us treat them as if they
are so many independent commercial
companies which must pay dividends,
which must pay their way. After ajl,
these are organizations which do not
pay any income-tax to any govern-
ment. In the old days, the R, & K.
Railwayf# the GIP. Railway or the
B.B. &Y CI. Railway were paying
income-tax. But our railway system
does not pay any income-tax and yet
if there are certain reasons why they
should be running at a deficit, they
should be certainly corrected. There
must be something wrong about it.

Then there is the point about finan-
cial conditions. I am not happy at
the figures of the railways. Many
{riends have praised the construction
work that has gone on in the railways
in the various parts of the country.
I have myself been to Madras and
seen the Perambur Integral Coach
Factory. It is a verv fine establish-
ment doing very good work. But
what we want to see is that these
ventures must be financiallv sound
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‘because it is not a great achievement
if you put up a factory. You can
always put up a factory. It is a ques-
tion of money. The question is that
it should be able to pay its way.
Otherwise, how long can you run any
commercial undertaking at the cost
of the general tax-payer? Whenever
there is a loss, we just raise the rates
or the freights. That is not the cum
mercial way, because after all, there
is a limit to the raising of these rates
and freights, and the net result is,
for instance, the traffic will be divert-
ed to the roads. Last year, the rail-
ways were complaining about it, that
the high-rated traffic was going to the
roads, this or that. Why can’t the
railways think of a system by which
they can also undertake door-to-door
delivery of articles? If a man wants
to send an article from Delhi to
Bombay or wants to get something
from Bombay to Delhi, why can’t they
arrange this system? They should
have a railway mator truck service
from station to the door in order to
beat down road traffic. That is the
advantage of a competitive system by
which the railway gets the benefit of
the competitive system. You should
not force the user only to your system
unless you can show better results in
that way. Therefore, you should go
that way to meet the needs of the
railway user by giving him the same
facility, the same service, that any
other mode of transport can give,
whether it is by rail or by road.

I agree with my friend, Mr, Bodra—
he is not here—when he said that
Anglo-Indians are not coming forward
in large numbers for employment. I
know that they are very good in rail-
way service and wherever they are
employed, they render very good
service. I know also from that large
railway boock that has been presented
to us with the Railway Budget, that
a certain number of vacancies are
reserved for them, but that they are
not responding. The proportion that
is offering itself for recruitment is
very small. It should be enquired
into as to why it is so. If there is
some deficiency in rates and pays or
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in some allowances, that should be
made good because it is you who
desire a better class of people fto
render better service, and if vou want
it, you must offer the price. 1 I want
atta, T have to pay the price that is
demanded in the market; I cannot
have it at my own price If you want
the service of peuple who are efficient,
who can render good ewvice and who
will be an acquisition to the railways,
you mus{ offer the price for that.
There should be no difficulty about it.

Then, Sir, I was rather surprised
Lo see one thing to which I drew atten-
tion last year—and many times I had
drawn attention to it. It is the alaﬁ-
ing rate at which the number of the
employees of the railways is going up
and the expenses on that account. I
find, for instance, that in 1951, the
total number of employees was
9,10,130—I1 am excluding  those
employed on construction work, but
am taking only those engaged on open
line work. In 1959 it is 11,33,848, a
difference of 2,23,718, whereas the
route miieage from 1951 to date has
increased only by 1,070—because in
1951-52, the route mileage was 33,566
and it is now 34,636. So, far an
increase in route mileage of 1,070 the
number of staff on open lines has
increased by 223,718, This is a tre-
mendous increase and the cost is
rising by Rs. 70 crores every eignt
yvears. This is a tremendous increase
in expenditiure. I can understand it
if it be on account of an increase in
the passenger traffic or an increase in
the tonnage of goods traffic—for which
there is bound to be some increase.
Probably in the expansion of the
workshops and certain other factories,
ete. if there is gsome increase, that is
excusable. But this is a big number,
2.23,718; it is a big jump, and I believe
that just as the Home Ministry is trying
to tell all other Ministries that fresh
recruitment should be stopped and
the surplus people should be absorbed
in the future vacancies, these surplus
people should be absorbed in fuiure
vacancies lest they should become
unemployed if they were retrenched.
Otherwise what is the good of increas-
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ing all these rates and fares if the
surplus revenues are swallowed up
by the staff? And Rs. 70 crores in
these eight years have gone as
increase in the pay of the staff, of the
staff on open lines alone.

, Then, Sir, I find that the expenses
incurred on fuel are also going up
very much. The hon. Minister has
already assured us that the question
of economy in. fuel consumption is
being enquired into and that every
effort is being made and that certain
trials are being made and that he has
already asked that coal washeries
should be established as soon as
possible,

Then, Sir, there is another point and
it is this—there is a rise in crimes
and thefts and all that. In regard to
these things, the Deputy Minister for
Railways said that the Railway Pro-
tection Force was merely for the pro-
tection of railway property and that
it was for the State police to look
after the crimes in the trains. But
that ig little consolation to the user.
Whether it is your responsibility or
that of the States, there should be at
some level some co-ordingtion, but
what the railway user wants is that
there should be safety of life and
property., That should be guaranteed.
Whether it is done by you or by you
in co-ordination with the State police
or whether you train this Railway
Protection Force or whether it is done
in some other way, that is your look-
out. What we as passengers want is
that you should ensure our safety of
life and property to the maximum
extent possible,

Then claims are still standing at
about Rs. 3 crores a year as against
Rs, 3 lakhs in 1938-39, before the
Second World War, This is very big;
this has not yet come down very
appreciably—Rs. 3 crores a year for
meeting the claims arising out of
pilferage on the#ailways—and I think
it cannot be done without some sort
of collusion with some petty officials
there, and on that I hope very strict
watch will be kept and strong action
taken.
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Surt MAHESH SARAN (Bihar):
Mr. Deputy Chairman, Sir, I suppose
everybody is very keen to hear the
Railway Minister, and at this fag end
I do not think I can say very much.
It is a great satisfaction to see
improvement all round; everybody
has praised it and for this the Rail-
way Ministry, the Railway Minister
and everybody concerned deserves
our congratulations. But, Sir, there
are one or two points which I wish to
emphasise and regarding which I wish
to make certain suggestions.

So far as the ladies’ compartment is
concerned, I find that generally there
is only one ladies’ compartment in the
third class bogie and the ladies are
stuffed in like anything—there are
children, young girls and old women
—and therefore my suggestion is that
instead of one ladles’ compartment in
third class there must be two or even
three so that the ladies might be more
comfortable. Men can battle with
people, they can fight and they can
get in anywhere and everywhere, but
women are tender and in their case
we should be more careful. There-
fore I think it ig necessary that this
point should be noted.

Now, Sir, about the crimes that are
taking place in the ladies’ compart-
ment, my suggestion is that next to
the ladies’ compartment there must be
a constable whose duty it should be
that at every station he should come
out and stand in front of the ladies
compartment. This is very essential
because people are now afraid fo
send their womenfolk by train since,
when they travel by train, there is no
mental tranquility till the people who
send them get a telegram from them
saying that everything was safe. This
state of mind is so harmful that it is
necessary that attention should be
given to this aspect of the question.

Then I have another suggestion to
make with regard to the pulling of
alarm chains, and ticketless travel.
Is it done mostly by students? That
is my experience—l have been all
round—and ticketless travelling is for
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small distances, and it is by students
coming to the schools situated 8 or
10 miles away from théir place. They
board the train and they get down
where their school is situated. So
my suggestion ig that there should be
a sort of season tickets at a very
nominal rate which should be issued.
At least you get something; you are
getting nothing at present as the
students are travelling without tickets
and they get down near their schools.
If such tickets are issued, I am sure
pulling of alarm chain and ticketless
travel will lessen.

" Surt JAGJIVAN RAM: For small
distances there is a monthly conces-
sion rate for students.

Surt MAHESH SARAN: But not at
all places.

Surr JAGJIVAN RAM: That con-
cession is not available to distant
places.

Surtr MAHESH SARAN: For

example, from Buxar to Arrah.

Surr JAGJIVAN RAM: There is
student concession.

Sprt MAHESH  SARAN: Not
student concession for very small
distances. I am only suggesting a

method by which this ticketless travel
will diminish, for the students who
go to the schools mostly do not take
tickets. If you have this arrange-
ment, it will help a great deal.

Surt JAGJIVAN RAM: We can give
the concession, not for long distances.

Sur1 MAHESH SARAN: I still main-
tain that I have had a little experi-
ence so far as this is concerned. I
have been travelling all round and I
find that the places where there are
schools and the students go there—it
is only little distances—without pur-
chasing tickets.

Surt BHUPESH GUPTA (West
Bengal): Without the hon. Member
yielding, the dialogue is proceeding,

without the hon. Minister standing up,
and we could not follow the dialogue.
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Sart MAHESH SARAN: Now, Sir,
regarding catering, 1t is very nice;
everybody appreciates it, But there
is a little suggestion which I wish to
make. People perhaps have not gone
and seen where the utensils are
washed. I have gone and seen and
inspected the catering at some places.
They have one balti and in that they
put all the dirty plates and spoons.
They just rub them and bring them
out again for use by others. I have
seen it and therefore I am making
this remark. I would request the
Members of the Railway Board and
other railway authorities to go and
look into the matter. There should
be two baltis. In one there should
be a solution of potassium perman-
ganate or some such chemical to dis-
infect the utensils in which different
people have eaten at different times,
after they have been washed properly
with the pure water contained in the
other balti. This is very essential
because I find it is really doing great
harm as the practice is dirty and
some day probably there might be
some trouble. Therefore this aspect
of the question has to be looked into.

They, Sir, there is just one point
which T wanted to make and that is
that so far as the small stations are
concerned, I think they require a little
more looking into than the rest. On
the whole, of course, things are good,
but we find a little slackness at small
stations, where more attention 1is
necessary, because the people are
really backward people and they find
great difficulty without proper care
and attention.

These are the few things that I
wanted to bring to your notice, and
I thank you very wmuch for giving
me this opportunity.

Surr DAHYABHAI V. PATEL
(Bombay): Mr. Deputy-Chairman,
Sir, T join others in thanking and
congratulating the Railway Minister
on the Budget presented and the
abundant literature containing infor-
mation, given along with it.
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I must say, Sir. that the progress
is not as much as we expected it.
Certamnly there is progress; there
is bound to be progress when we are
spend.ng crores of rupees at this rate.
Bu. there are certain aspects which
appear to be not improving. at all, or
the improvement is very slow. First
and foremost, I would say that the en-
forcement of discipline, the exaclion
of work by the superior staff from
their lower staff is not sufficient. I
referred to it last time also in my
speech. I do not know whether it
is the present state of labour legisla-

tion that is responsible for it. The
railway officers should themselves
po.nt out why it is so. There is a

certain amount of slackness that is
very evident in every matter, whether
it is in the matter of performance of
duties, whether it is in the matter of
cleanliness, but there is a certain
amount of slackness.

In the matter of cleanliness, Sir, I
feel that this is something on which
the railway administration should
pay much more attention. It is not
cnly the compartments, it is not only
the plates and pans that a certain
ken.  Member here was referring to,
but generally the whole administra-
tion needs toning up. Look at the
platforms, look at the waiting rooms,
look at the public conveniences at-
tached to platforms. I think the rail-
way, as a nationalised service, should
set an example to every olher service
in this matter, and I hope the railway
administration will look into it and
try to improve the situation.

Sir, last time while speaking on the
Budget, I had pointed out that the
buadget discussion had practically
become a discussion with the railway
administration on the one side and the
labour leaders on the other. The
greater part of the Minister’s reply
was devoted to that aspect of the
guestion only. The many suggestions
that we made from this side of the
House, apart from the matters relating
to labour, were not heeded to; there
'was no reply. Some of them we
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pursued and pressed in the Consul-
tative Committees, The present
Minister, Sir, is a very amiable and
gleasant gentleman. His replies are
pleasant. But, may I say, we would
iike a liitle more progress along with
it. Certainly that there is more
courtesy on the railways is a great

mprovement, Complaints are now
listened to. But we would like a
Jitlde more prompt attention and

remedy also along with it.

Sir, one of the matters that I
referred to 1n my speech last year was
the condition of the Baroda railway
station. I pointed out that the first,
second and third class passengers had
to get down outside the railway
platform day in and day out. The
railway administration spent Rs. 25
lakhs on improving the railway station
but all that was spent over that big
building. Passengers have still to
get down on the lower level of the
ground, not on the platform. Because
only through carriages for Delhi reach
the platform, the passengers—whether
they are ladies or first class or second
class passengers—for other stations
have to get down or get up from the
lovser level on the ground. P

Sir, while speaking to the Baroda
Station Master once I said, “Look .
here; the passengers of the local ser-
vice to V.rar have shown the way and
if you do not do this, we shall have to
1ok tho people to obsiruct the move-
ment of the trains.” The Station
Master quietly said, “When do you
thirk you will do this?” I said, “Why?
About the next season, next year.”.
H> said, “Thank you very much. I
am tletiring fu gix months.” Is that
the outlook of the railway admir s-
tration? 1 ask you. If that is the
outlook of the administration, 1 say,
Sir, that with all the svmpathy and
the consideration shown bv the Rail-
way Minister, there is a lot of improve-
ment thst s desired.

Sir, the Baroda railway station is
an important centre from the point
cf view of business and industry. It
has also grown into a big University
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centre. It is a railway junction and
yet the platform is so small. The
island platform in the middle is so
narrow and crowded with goods and
many other things that it is impossible
to move on it. When is the railway
administration going to pay attention
to this?

As far as Gujarat is concerned,
tnere are large numbers of narrow-
gauge lines, the legacy of the old
States in Gujarat and Kathiawar, and
we are hearing stories that perhaps
the railway adnunistration 1s going to
close down these lines when they do
not work, Before they close them
down, we want to be assured that steps
are being taken {fo replace these
narrow-gauge lines by standard metre-
gauge lines at an early dale and none
of these lines are going to be dis-
continued. These rail lIinks are neccs-
sary for the proper growth and deve-
iecpment of Gujarat. As I had referred
to this point 1n some detail in my
specch last year, I will not go into it
again. But the question of ccnversion
c¢f a very large number of narrow-
gauge lines into metre gauge and
their connection with some of the
main links is very necessary. I hope
the Railway administration this year
at least will pay attention to them.

Sir, in my last speech I had also
referred to over-crowding and the
dangerous conditions of travelling in
the city of Bombay and its suburbs.
I would like to know from the railway
administration as to what they plan
io do about it. Are they going to sit
back and say that there is no remedy,
that they would allow overcrowding
to go on and they would allow travel-
ling on fool boards to enable people
to fall ¢own and die day in and day

out? That would be a very callous
attitude. There must be some remedy
to it.

Last time I had also pointed out
that the railways were exacting full
fare and taking a much more larger
lead and over-crowding was not the
proper way of dealing with the situa-
tion. In a public conveyance—in a
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victoria or in a taxi or in a carriage
—if the owner takes a larger load,
he is hauled up and prosecuted but
we cannot do that with the railways.
The -railway administration is doing
that day in and day out. They take
the full fare but they do not give
full convenience for which the man
pays; they are making an illegal
exaction.

We are told that the railway earn-
ings on traffic are a little less. Is it
because over-crowding is diminishing
and the railways are getting more
legitimate fares? If there is any other
reason, I would like to be enlightened
on this matter. It is not right that
a nationalised railway should take
something that is not legitimate. The
railways must look 1o the convenience
of the people who are paying for it.
If the railways are going to be over-
crowded always, as they seem to be,
it is a just and legitimate claim of
the travelling public “that the fares
should be decreased and mnot increased
as seems to have been the process all
these years. The railways should set
an example in the matter of honesty.
When you have a compartment for 10
passengers, you cannot charge the fare
for 15 people, sitting or standing in
the compartment. I hope the Railway
Minister will pay attention to this.

Sir, I do not want to repeat the
very large number of grievances that
I put forward last year. I do not see
if most of them have bcen attended
to. I hope the Railway Minister will
find time to see that some one attends
to them.

4 p.M.

SHrr JAGJIVAN RAM: Mr. Deputy
Chairman, Sir, I am indeed grateful
to the Members of this House for the
kind words that they have said about
the Railway Budget. I will share
this with nearly 11 lakhs of railway
employees whom I represent here in
this House, and all the praise is real-
ly deserved by them, who, by their
efforts and endeavours, by their hard
work and by their sense of dufy and
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responsibility, have established a re-
cord for the Indian Railways.

Dr. W. S. BARLINGAY (Bombay):
This is like a democratic Minister.

Dr. R. B. GOUR: Praise for the
employees and criticism for the Rail-
way Board.

Suri JAGJIVAN RAM: In a huge
organisation like the railways where,
as I have said, there are more than
a million direct employees and nearly
half a million people indirectly work-
ing on the railways, who come in
contact with nearly four million peo-
ple who every day patronise the rail-
ways as passengers, some lapses here
and there are likely to happen. There-
fore I will never claim that there is
no scope on the railways, whether
in regard to efficiency or courtesy or
discipline, for complaint. In the very
nature of things where a million peo-
ple are working and four million
people are to be transported, apart
from those who come in contact with
the railway staff during the transac-
tions or the business other than tra-
vel, it is quite conceivable that there
will be occasions Mere and there when
perhaps some employees of railways
may not come up to the expectations
of our patrons. But even those lapses
have to be taken in the context of
the magnitude of the work. As I have
said in my Budget speech-—and I want
to reiterate that—though the railways,
as has been rightly appreciated by
the hon. Members in this House, have
shown results in every aspect of
their working, there is no compla-
cency on the part of those who are
in charge of running the Indian Rail-
ways; it will be our constant en-
deavour to improve upon our own
record, to better our own record, so
that we can give greater satisfaction
to the travelling public and to those
who have to deal with the railways.

My task has become very light, be-
cause what I have received in this
House is an encomium and the few
criticisms that have been made have
been constructive criticisms in the

v
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shape of suggestions as to how we:
can improve our services to the pub-
lic. It will be our effort to take those
suggestions into consideration and to-
see how far, with the resources atc
our disposal, we can implement them.

1 will first talk about the financial
aspects of the railways. Opinions
have been expressed here that there-
are certain aspects of the railway
finances which cause some anxiety. I
have, in the papers, that have been:
supplied to hon. Members, tried to
explain the position as it is. I have
tried to place all the cards on the
table so that the facts as they are
may be undersfood by the Members.
of this House. Questions have been.
raised about the Development Fund.
In the very nature of the fund, situa--
tions may arise where the accretion to-
the fund may not be quite commen-
surate with the requirements for
developmental work for which this
fund is meant, and situations may
arise, if the railways are to fulfil the
obligations in this regard, where some
devices will have to be found to get
the necessary resources for expendi-
ture on this account. That device is

to have some temporary loans, and
that we did.
It has been pointed out that the

railways have had to get temporary
loans of about Rs. 33 crores for the
three years from 1958-59 to 1960-61
from the General Revenues to finance
the Railway Development Fund. As I
have explained on previous occasions,
the position is that the cost of operat--
ing improvements and the railway
users’ amenities, ete; which are not
of a capital nature, is charged to this
fund. The sole source of income to
thig fund is the surplus from the rail-
way revenues. It can hardly be ex-
pected that the total value of such
items should be met entirely out of
revenue surpluses. During the Second
Five Year Plan, an expenditure of
about Rs. 126 crores would be debited
to this fund. Even on the basis of
the original Plan provision of Rs. 92
crores for such works, there should’
be an annual surplus of at Jeast Rs. 18
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crores, so that, with smaller annual
surpluses, temporary loans from
General Revenues to the Develop-
ment Fund are unavoidable.

Even the Railway Convention Com-
mittee, 1954, had, in fact, explicitly
provided for such a contingency in
making the following recommenda-
tion:

“In the event of the Development
Fund not being in a position to
meet the programme of expendi-
ture chargeable to that Fund from
its own resources, money should be
advanced from General Revenues
to the Railways for utilisation on
those projects or works which are
0of a developmental nature. Such
advances should be treated as tem-
porary loans to the Railways and
will not be added to the Capital-at-
Charge on which 4 per cent. divi-
dend is payable annually. The
Railways will pay interest on this
loan to General Revenues at the
average borrowing rate chargeable
to Commercial Departments. It
shall, however, be open to the
Railways to repay this loan in in-
stalments, if necessary, from accre-
tions to the Development Fund in
more prosperous years and thus
liquidate the debt and the interest
liability thereon.”

So it was envisaged by the Railway
Convention Committee, that occasions
may arise when the obligations under
the Development Fund are to be dis-
charged by taking temporary loans
from the General Revenues. I do not
want to say anything more about this.

Sir, anxiety has been expressed
about the Depreciation Reserve Fund.
\I do admit that diversion of more
funds to the Depreciation Reserve
Fund 1s a desirable aspect. Any sound
business house would always like to
maintain a reasonable depreciation re-
serve fund, and that has also been
the effort of the Railway Ministry.
At present we are diverting to the
Depreciation Reserve Fund at the
rate of Rs. 45 crores. annually. The
House is aware that the 1954 Railway
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Convention Commitiee had recom-
mended a contribution of only Rs. 35
crores per year to be made to the
Depreciation Reserve Fund. With
Parliament’s approval, the Railway
Ministry increased the amount of the
contribution to Rs. 45 crores per year
from 1955-56 and this was the maxl-
mum that the railways could contri-
bute to the fund, having regard to
the various other obligations during
the period of the Second Plan. As I
have indicated in my Budget speech,
the need for enhanced contribution to
the Depreciation Reserve Fund is ap-
preciated, and this subject will be
specifically remitted to the Convention
Committee which is to be constituted
shortly. As I have sald, I myself
share the anxiety of the House, and
1 personally feel that the annual con-
tribution to the Depreciation Reserve
Fund will have to be increased and
the contribution should be more than
Rs. 45 crores per year. But I cannot
say anything definite at this stage,
because this aspect will have to be
considered by the Railway Conven-
tion Committee.

Linked with this aspect of the rail-
way finances is the increase in the
working expenses. I do not think I
will say here anything which is not
contained in the papers circulated
along with the Budget; and if I say
anything, it will be simply repeating
the various items which are available
in the several papers that have been
circulated to hon. Members along
with the Budget. Therefore, I will
not like to take the time of the House
in giving those figures.

Apprehension was expressed that
the expenditure on passenger ameni-

ties was not according to the allot-
ment in the Second Plan. That point,
I think, was raised by Shri Deoki-

nandan Narayan. I want to allay his
suspicion or apprehension The provi-
sion in the Plan is for Rs. 15 erores
to be spent for users’ amenities dur-
ing the Second Plan period, and his
apprehension was that, because there
is a provision of only Rs. 221 crores
on this account in the 1960-61 Budget,
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perhaps it is less than the pro rata
annual expenditure for users’ ameni-
ties. There is no ground for such an
apprehension. During the first three
years of the Plan, the amounts
spent are as follows:

During 1956-57
During 1957-58
During 1958-59

Rs, 3.91 crores,
Rs. 3.24 crores,
Rs. 2.72 crores.

Therefore, up till now Wwe have
spent as much as Rs. 9-87 crores on
users’ amenities, or on an average
Rs. 3.29 crores per year. So we have
been spending on an average more
than the annual quota to be spent on
users’ amenities. 1 may assure my
hon, friend that we will see that the
entire allotment is spent for the pur-
poses for which it is meant.

In this connection, I may add that
Mr. Govinda Reddy raised the ques-
tion of certain items, and he read
out several items which had been
treated as users’ amenities. I may
assure him that nothing which is not
usars’ amenity will be provided out
of this fund. He indicated one item,
namely, the conversion of narrow
gauge lines. That is not to be treated
as a users’ amenity. That should
come out of some other fund, and
already instructions have béen issued
that it should not be treated as a
users’ amenity.

Several hon. Members raised the
question of the expenditure on claims.
Again, I do not propose to give
figures or statistics. I would like to
point out only one aspect of this
matter. The amount paid as claim
compensation should be viewed in re-
lation to the total traffic carried and
also in relation to the price level. If
any comparison is to be made with
past years regarding the amount of
compensation paid, it should be re-
lated to the traffic carried in that year
and also the level of prices existing
in that vear and compared with the
traffic carried in this year and the
level of prices this year. I say this
because the compensation for a given
item of commodity might have been
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X in a particular previous year,
whereas in the subsequent year it

may be X plus Y. So, that has {o
be taken into consideration. There-
fore, 1 do not want {0 take up the

time of the House in giving figures.
But these figures are available in
the papers circulated, which contain
the traffic handled by the railways,
the price levels and the compensation
paid. Here I may repeat that although
on analysis it may be found that the
picture is not such as will cause any
serious anxiety, there is no sense of
complacency on the part of the rail-
ways and we are taking certain mea-
sures to see how far we can mini-
mise the chances of the question of
claim-compensation arising.

Some hon. Member raised the ques-
tion of commercia]l advertisements on
the railways while dealing with the
financial aspect. I myself feel that
there is a large scope for getting
large revenues from commercial ad-
vertisements on railways. Certain
steps have been taken and certain
steps are proposed to be taken which
will increase the revenue from this
source. I myself feel that there is
ample scope; and if we exploit this
field, we can easily raise a total re-
venue Wwhich may be in the neigh-
bourhood of a crore of rupees.

Various hon. Members made sugges-
tions aboul the construction of new
raillway lines in different areas in the
country. Every State had its demands,
and justifiably so. There are pockets
and areas in our country which are far
removed from the nearest railway
station; and there is also no doubt
that if an area is opened up, economic
prosperity follows. The question is
being examined by the Planning Com-
mission at present and it is premature
at this stage for me to say anything
definite about the construction of new
railway lines. There are proposed
lines for which surveys have been
undertaken; there are lines for which
even the traffic surveys have been
completed, but for want of necessary
funds, the Tailways could not take
any further action in those cases. We
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are maintaining all of them on our
list, and everything now depends
upon the availability of funds and
the allotment that is made to the rail-
ways in the Third Five Year Plan.
The Planning Commission is seized of
the problem and discussions are being
held. Construction of new railway
lines will depend upon the allotment
made available to the Railways for
this purpose.

Surt AKBAR ALI KHAN: Will the
hon. Minister kindly convey the sug-
gestions to the Planning Commis-
sion?

Sur1 JAGJIVAN RAM: As a matter
of fact, for every Five Year Plan, the
State Governments are asked to send
in suggestions, and every State Gov-
ernment sends a list of a number of
railway lines that it requires in its
State. That list is presented to the
Planning Commission, and the sugges-
tions that have been made here on
the floor of the House will be brought
to the notice of the Member in charge
of this subject in the Planning Com-
mission,

My hon. friend, Shri Deokinandan
Narayan, referred to the question of
electrification of the Igatpuri-Bhusa-
val line. There has not been any de-
lay on the part of the railways. There
is no use completing all the arrange-
ments for electrification unless power
is available. The difficulty on that
line is that we want to expedite work
and we have taken action for com-
pleting the civil engineering works,
but power is not available in that area
and there is no likelihood of power
being made available either in the
Second Five Year Plan or even in the
early years of the Third Five Year
Plan. But I may assure him that our
work will be so progressed that the
completion synchronises with the
availability of electricity in that
area.

The provision of overbridges or
subways at the level crossings is a
subject which is raised in every ses-
sion of the House, whether it is dur-
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ing Budget discussion or during ques-
tion time and this is quite under-
standable. I myself feel that—and
perhaps everyone has personal ex-
perience—a lot of time is wasted at
the level crossings. I do not know
how many million hours we lose
every year and something has to be
done in that respect. What we have
done is this? 'The Transport Minis-
try, which is in charge of roads, has
written to the State Governments to
fix up priorities for the construction
of overbridges in every State and to
include them in the State Plans so
that the necessary funds may be pro-
vided in the Plan of tThe Transport
Ministry as well as the Railway Min-
istry in the Centre. So far as the
railways are concerned, I may assure
the House that wherever an over-
bridge is to be constructed, there will
be no reluctance on the part of the
Railway Ministry to meet its share ot
the cost of the construction; but it so
happens in many cases, and especially
in bigger towns and cities, that the
cost of construction of the overbridge
is much less than the cost of con-
struction of the approach roads on
both sides of the bridge. I know a few
examples, like Kanpur and even in
Calcutta, where the cost to the Cor-
poration or to the State Government
is several times higher than the cost
to the railways. There are one or two
classic examples where the railways
have constructed the overbridge whica
is standing in isolation without the
approach road.

Dr. R. B. GOUR: For example?

SHrr JAGJIVAN RAM: There is
one at Siliguri. I have written to the
Chief Minister personally. The cost
to the State Government or the Cor-
poration for the construction of an
approach road is much higher than
the cost of construction of the over-
bridge itself. Thefore, unless they
make provision in their plans, this
problem is not likely to be ‘solved. 1
propose to attack this problem on a
long term basis. We can have a pian
for seven or ten years and we can
have a list of all the level crossings
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where overbridges are to be construct-
ed or necessary and if we can pro-
vide in the budgets of the various
State Governmentg as alsc in the
budgets of the Transport and Rail-
way Ministries, perhaps we can pro-
.ceed towards finding a solution to this
problem which is a great bottleneck
at several points.

There have been demands for the
introduction of new trains or for in-
creasing the frequency of existing
trains. We had been introducing new
trains or extending trains in various
sections of the country and the de-
tails have been made available to the
Members. It 1s quite understandable
that on some sections where, due to
the traffic potential being large, there
‘may be necessity for the introduction
of further new {rains. My hon.
friend, Shri Deokinandan Narayan,
has suggested something about Janata
trains. Well, the Janata trains have
become very popular and there arc
demands for Janata trains from vari-
ous areas in the country. We have
been introducing Janata trains where-
ever we find that we have the necessary
rolling stock and coaching stock. It
is proposed to run a bi-weekly Janata

Express between Bombay V.T. and
Howrah via Allahabad, if possible
from the 1st of October, 1960. This

train will serve the section Bombay
V.T.-Itarsi, There is already a daily
* Janata [Express between Delhi and
Madras and this serves the require-
ments of the people in the  Delhi-
Itarsi section. As a long-term mea-
sure, it has been decided to provide
Janata Express trains on the various
trunk lines including Bombay V.T.-
Delhi lines. At present there is no
line capacity on the Bina-Bhopal and
Agra-Mathura sections for an addi-
tional passenger train.

While dealing with accidents, I
have in my Budget speech it~
self, said that we have been very
-fortunate in that major accidents
this year have not occurred, but I
have also said that certain types of

'raised and

accidents have shown an upward ten-
dency. Somg of the Members started
criticising that. Well, I have not
tried to suppress anything or to keep
back any information from the House.
There has been, in certain respects,
some upward tendency, and we are
taking some steps to see how far we
can minimise it.

Dr. Gour suggested that the staff
should be taken into confidence. I
had said during the last session that
joint committees should be constituted
and I may inform him that such com-
mittees have been constituted at var-
ious places and some description of
them was given last year in the re-
port on the activities of the railways.
1 may assure the House that I attach
great importance to the association of
the employees in all matters concern-
ing the safe running of the trains and
efficiency of the work and it has been
emphasized on the railway adminis-
trations that at all levels joint com-
mittees should be formed and
workers’ suggestions should be in-
vited. There should be discussions
and, as the House is aware, we have
a system of inviting suggestions for
bringing  about improvements in
working in the workshops and other
places and for that purpose even re-
wards are given to the workers. So
this will be further pursued and it
will be seen that it makes good pro-
gress.

While talking about operafional effi-
ciency, the difficulty of the railways
in getting quality coal has also been
suggestions have been
made that the railways should estab-.
lish their own washeries and perhaps
some Member suggested that the rail-
ways should work their own collie-
ries. Well, none of them is likely to
be run by the railways.

Dr, R. B. GOUR: But you have
suggested this yourself in your
speech.

Sur1 JAGJIVAN RAM: I have not
suggested that these should be run
by the Railway Ministry.
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Dr. R. B. GOUR: Washeries,
have suggested,

Suri JAGJIVAN RAM: I have not
suggested that it should be run by
the Railway Ministry.

Dr. R. B. GOUR: You have said
that you will have a say in the work-
ing of the collieries.

Surr JAGJIVAN RAM: At one stage
the railways were running their own
collieries. It was some time back.

Suri DEOKINANDAN NARAYAN
(Bombay): Why did you give it up?

Suri JAGJIVAN RAM: Because a
Ministry meant to do all these things
was established and that Ministry is
looking after the running of collie-
ries—the Minisiry of Steel, Mines and
Fuel. They are in charge of running
the collieries and they will be estab-
lishing the washeries also. Action is
being taken in consultation to expe-
dite the establishment of washeries.

you

In this connection, Dr. Wadia com-
plained of delay in the payment of
some bill to a colliery-owner who
supplied coal {o the railways. Well,
I am not in a position to say anything
unless I know the details about the
party concerned. Fortnightly Dbills
are submitted by those who supply
coal to the railways and if they sub-
mit their bills along with the receipt,
the Finance Officers of the railways
concerned make the payment and we
have not heard any complaint on
that account. There might have been
some delay in the case of those who
supplied coal to South India. For
supply to South India the coal has to
be transported by coastal shipping and
there are certain formalities to be
observed. If I can get the details, I
will look into the matter.

My hon, friend, Mr. Narasimham—
and perhaps one or two other Mem-
bers also—suggested something which
was rather queer and strange about
the possibility of locomotives, wagons
and coaches being exported to other
countries. Mr. Narasimham argued,
‘because you are importing certain
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stores and equipment, how can you
think of exporting your locomotives
and wagons?’ Well, it 1s a strange
argument, I must say, Certainly, we
are importing certain equipmeni but
as hon. Members will appreciate,
every year we are making spectacular
brogress towards self-sufficiency in
the requirements of railways. Tre-
mendous progress has been made in
the indigenous production of railways’
requirements and if there are certain
items which we have to import, that
does not prevent us from exporting if
we are in a position to manufacture
goods which will be competitive and
will be of quality. Today we are in
4 position to export so far as locomo-
tives, wagons and coaches are con-
cerned and we are trying to explore
markets for exporting our locomo-
tives, wagons and coaches.

Another hon. Member put forward
a far-fetched argument; “Because
you have no more line capacity, your
rolling stock has become surplus to

your requirements and so you are
trying to export it.” Well, I say it is
g far-fetched argument. 1 say here

that after exploration if we find that
we have a good market, I will not
hesitate in producing for export mar-
kets. It is a good thing for the coun-
try. Today we have a surplus of
metre gauge wagons and we are in a -
comfortable position. So far as loco-
motives are concerned, there too we
are in a comfortable position and we
can export; though we have a rertain
percentage of over-aged rolling stock
on  different railways, efforts are
being made jo reduce the percentage -
and progress has been made in that
direction as will be apparent from the .
figures that have been supplied.

About the question of dieselisation
of certain sectiong of the railways, I
have not much to say. It has been
appreciated that where traffic in-
treases very much and line capacity
cannot be created or where much
capital outlay for the creation of line
capacity is required, it is advantage-
ous to dieselise that section and steps
are being taken in that direction.

N
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Mr. Deb said that North East Fron-
tier Railway has been supplied with
a large number of over-aged locomo-
tives and coaches. I may assure him
that the position of the North East
Frontier Railway in regard to over-
aged locomotives and coaches is much
better than some of the other rail-
ways. The percentage of over-aged
locos on metre gauge of the TIndian
Railways— it is the average—is 1863
per cent, whereas the percentage of
over-aged locos on the North East
Frontier Railway is only 15°4 per cent.
And the same applies to coaches as
well. The percentage of over-aged
coaches is 29'6 per cent whereas on
the North East Frontier Railway it is
only 27'7 per cent.

Dr. H. N. KUNZRU: Did the Rail-
way Minister say that the percentage
of over-aged Jocomotiveg on all the
lineg was 186 ?

Sarr JAGJIVAN RAM: Average,
said, for the Indian Railways.

Dr. H. N. KUNZRU: But according
to the review that has been supplied
to us it is about 27 per cent. Now.
which of these two statements is cor-
rect?

Surr JAGJIVAN RAM: That is
what I have got here. It is all rail-
ways. 1 can give the railways sepa-
rately, but it is 18°63 per cent for
locomotives, all the railways. In
respect of coaches it is 296 per cent.

Surr GOPIKRISHNA VIJAIVAR-
GIYA: Does jt change from gauge 1o
gauge? '

Surr JAGJIVAN RAM: It does,

Dr. H. N. KUNZRU: This statement
»yays that the percentage which was 25
during the First Five Year Plan s
now a little over 27 per cent.

. Surr JAGJIVAN RAM: I am sorry,

only for the metre gauge. What
e is only for the meilre gauge
on all Indian Railways.

t

|
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Surr SHAH NAWAZ KHAN: He
was referring to the North East Fron-
tier Railway.

Surl JAGJIVAN RAM: Shri Nawab
Singh Chauhan raised the issue re-
garding the construction of mail vans.
1 have all my sympathies for the
workers of the R.M.S. and 1 know the
hard conditions under which they
have to work., My friend will be glad
to learn that 199 mail vans have been
provided for construction during the
Second Five Year Plan, in consulta-
tion with the Postal Department.
Seventy-four mai] vans have already
been constructed and placed on the
line. The bulk of the balance of 125
mail vans is expected to be complet-
ed and put into service during this
Plan period,

Shri Narasimham raised the point
that the physical targets fixed for the
Second Five Year Plan for the rail-
ways are not likely to be completed
in the Second Five Year Plan period.
Again, figures are available, and if
he will take the trouble of going
through those figures, he will find
that on the Dbasis of those figures,
there is a very reasonable chance of
the physical targets being achieved in
every respect.

Dr, H. N. KUNZRU: If the work is
considerably speeded up in 1960-61.

Sart JAGJIVAN RAM: Yes, Sir,

Dr. H. N. KUNZRU: Otherwise not.
The total would amount only to
Rs. 1090 crores at the rate of Rs. 218
crores per year as it has been so far
on the average.

Sur1 JAGJIVAN RAM: I was talk-
ing of the physical targets, not of the
monetary targets, because his point
was about the physical targets. We
have, in some respects, reached 76
per cent. or 72 per cent. of the phy-
sical targets. It is quite normal that,
as we proceed, we gather momentum
and when we come to the fourth year
and fifth year the momentum is much
greater and the outturn is also much
larger. So, we are sure that we wi'l
be in a position to achieve the targets
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set forth for the railways during the
Second Five Year Plan. Again, here

I am not quoting figures because
these figures are available to hon.
Members.

Pandit Kunzru, whenever he speaks
on the Railway Budget or anything
concerning the railways, brings to
bear his wide experience and  deep
knowledge of the working of the

railways, and whatever~ suggestions
he has made deserve our utmost
attention. He has spoken about the

speed of goods trains. He has ad-
mitted that some improvement thas
been made. He has, . of course, point-
ed out that if there is not any specta-
cular improvement, the excuses ad-
vanced by the railways are the typical
excuses advanced every year, and
that is correct.

Dr. H. N. KUNZRU: No. That is
not a fair way of putting what I said.
What I said was that they did not
justify a progressive decline in the
speed of goods trains. If you urge
the same kind of reasons every year,
how do you justify a further decline
every year in the speed of goods
trains? That is what I meant.

Surr JAGJIVAN RAM: Now, sure-
ly T will get—as he has suggested and
that is a very useful suggestion--somsp
statement prepared as to what has
been the impact of the various steps
we have taken for the speeding up of
goods trains, like line capacity works
or marshalling yards or pooling of
engines. But one should not forget
that there are several factors which
if completed at one place, and work
starts at another place, the full im-
pact of the completion of the work at
that place will not be quite discerni-
ble, unless the other work that iz
being carried out on the same line is
also completed to create full canva-
city for the running of trains. That
aspect also has to be taken into con-
sideration. Again, there may be
floods this vear. There may be floods
next year as well. But what is the
impact of the flood on the traffic and

i
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speed of the goods train will depend
upon the sector and the area where
the flood takes place and the intensity
of traffic in that area. This is the
broad aspect which I am placing for
the consideration of Pandit Kunzru.
Again, 1 do not want to argue this
point with him. As we have said—
and I want to repeat it—it will be our
endeavour to see that fhere is some
visible result achieved in the speed-
ing up of goods trains. These factors
come into play as they came into play
last year, for example, in the Sau-
rashtra area, in the Gujerat sector.
This is one area where we have very
intense traffic. And if that very
phenomenon develops in an area
where we do not have that intensitw
of traffic, perhaps the visible result
on the speed of goods traffic will be
duite different. In both the casas,
though the factor which has been res-
ponsible both vears is flood, the effect
or impact of that flood in the two
yvears, if it is in different areas will
be quite different on the speed of
goods trains.

Shri Narasimham, again I am
afraid, has not gone into the figures
and statistics thoroughly, when he was
talking about the expenditure of the
railways on staff. He said that the
expenditure on staff has increased,
but the number of staff also has
increased. Therefore, there has been
no increase in the total earnings of
the individual employees. That was
a fallacious argument of his, because
he has not gone into the figures. The
cost of staff per head per annum
which was Rs. 1,435 in the year
1953-54 rose to Rs. 1,612 in the year
1958-59. That is an increase of Rs. 177
in the period referred to by Mr.
Narasimham. This itself accounts for
nearly Rs 17 crores even if there has
been no increase in the number of
staff employed in 1953-54. 1t is there-
fore not correct to say that the wage
bill has jncreased not because the
wages have gone up but because there
are more numbers of workers. It is
a matter of common knowledge.
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Surt BHUPESH GUPTA: May 1
know how this increase is accounted
for? -

Surr JAGJIVAN RAM: I would lika
my friend to exercise a little com-
monsense, and he will understand.

Surt BHUPESH GUPTA: Fallacious
on what grounds?

Surr JAGJIVAN RAM: Then, in
this connection, doubts have been ex-
pressed as to what effect the accep-
tance by Government of the various
recommendations of the Pay Commis-
sion will have on the Rajadhyaksha
Award or on the report of the Com-
mittee for promotion of Class IV offi-
cials. I may assure those friends,
who have expressed this apprehen-
sion, that our acceptance of the re-
commendations—which have already
been accepted—of the Pay Commis-
sion will not in any way affect the
award of Justice Rajadhyaksha on
running staff or the recommendations
of the Tapase Committee—recom-
mendations which have already been
accepted by the Railway Ministry.
There are one or two which are still
under consideration, because they
mainly concern the pay or the up-
grading of the Class IV employees,
and we postponed the consideration of
those recommendations in view of
the setting up of the Pay Commission.
Again, doubts have been expressed
about the Sankar Saran  Award.
This award also had not been con-
sidered bv the Railway Ministry as
the Pay Commission in the meantime
was set up, and it was” expected that
we would consider these recommen-
dations after we received the recom-
mendations of the Pay Commission.
So, the remaining recommendations of
the Tapase Committee and the Award
of Justice Sankar Saran will be con-
sidered in the light of the Pay Com-
mission’s recommendations, and there-
fore any question of the railway em-
plovees being adversely affected on
that account does not arise.

Unnecessary apprehensions have
been expressed and unjustified agita-
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tions have been aroused on the ques-
tion of passes and P.T.Os. of the rail-
way employees. On a previous
occasion in this House, I think, or in
the other House, while replying to a
supplementary, I had stafed that there
was no ground for such agitations,
because the privileges of passes or
P.T.Os. had not in any way been cur-
tailed by the Railway Ministry on the
recommendations of the Pay Commis-
sion. Therefore, all these agitations
on this score are unjustified. Further,
I said that if at any stage we took
into consideration the question of re-
vising the number of passes or P.T.Os.
given to the railway employees, the
federations of the railway employees
would be taken into confidence
and consultations would be held with
them. As a matter of fact, even before
the Pay Commission made these
recommendations, I had suggested to
the representatives of the federations
that the question of passes and P.T.Os.
would have to be examined. So I may
again repeat it—perhaps it was Dr.
Gour or Mr. Narasimham or some-
body else who raised this question—
I may assure them that there is no
occasion for any agitation on this
score, because it has not been curtail-
ed at all.

Dr. R. B, GOUR: What asbout the
L.I.C. premium?

Sur1 JAGJIVAN RAM: I am afraid
Dr. Gour has not got the correct in-
formation. It was only last week that
some employees Dbrought it to my
notice and gave something in writing
to me. I passed that on to the Finan-
cial Commissioner for examination.
Yesterday when  Dr. Gour raised
that question, I obtained the full
information. Perhaps has information
was that every Ministry was do-
ing that, and that it was only the
Railway Ministry which was not do-
ing that—that is, deducting the pre-
mium and sending it to the L.I.C.

Dr. R. B. GOUR: Not in all places,
but in some places it is being done

Surt JAGJIVAN RAM:
it is being done.

Nowhere
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Dr, R. B. GOUR: May I inform | bookstalls there should be good litera-

the Railway Minister that in the rail-
way itself, when the Life Insurance
Companies were private companies-—
I have got this information—the pre-
mium was deducted from the salary.
Only in subsequent years in the case
of enhancement of the policy or of a
new policy the premium was not
being deducted. You now see the
position.

Surr JAGJIVAN RAM: What I say
is that the Finance Ministry has made
a reference to the Railway Ministry.
To say that other Ministries have
agreed and the Railway Ministry has
not agreed, I say that this is not cor-
rect informatiorl you have received.

Dr. R. B. GOUR: I can give you
tomorrow, if you want the reference
of the letter from the Finance Min-
istry recommending this deduction.

Surr JAGJIVAN RAM: I will be
very glad to receive it, but the posi-
tion is just the other way,

Surr BHUPESH GUPTA: May be
the Home Ministry intercepted that
letter.

SHrT JAGJIVAN RAM: Well, you
are in their good books. The ques-~
tion has been examined by the Fin-
ance Ministry and the Comptroller and
Auditor-General. As I have said, I
received it only a few days back. 1
have asked the Financial Commis-
sioner to examine it. In no Ministry
has it been agreed to, as your informa-
tion goes. But I will get it examined.
I personally feel that something
should be done in this matter.

Dr. R. B. GOUR: Thank you.

SHrr JAGJIVAN RAM: Dr. Gour
again raised the question about the
bookstalls. Some time back this matter
came to my notice. I am pursuing
that. As you are aware, ] set up a
committee for selecting 100 standard
books in every langauge. T have re-
ceived recommendations from some
of the commititees suggesting one
hundred standard books to be kept
in the bookstalls. I want that in these

ture available also.

Surr BHUPESH GUPTA: Thank
you very much, but I hope the speed
will be slightly better than that of
the goods trains.

Surr JAGJIVAN RAM: A metre
gauge factory is not necessary, be-~
cause we have enough capacity In our
existing factories to manufacture
metre gauge coaches as well.

I feel that at small stations there
should be basic minimum amenities
provided for the passengers. Last
year I suggested that drinking wator
should be made available at all sta-
tions and that, where necessary, smal:
hand pumps should be sunk. If cer-
tain places have been left out, I am
going to see that this year they are
provided with these pumps positively.
5 PM

Dr. H. N. KUNZRU: Will the Rail~
way Minister look into the conditions
of the cold water arrangement pro-
vided at Tundla and at Mathura? I
mean, the plant was out of order for
maonths. I do not know, it may have
been set right now. It was hopeless.

Surt JAGJIVAN RAM: During
winter we do not operate water
coolers.

Surt BHUPESH GUPTA: And in
summer it goes out of order,

Surr JAGJIVAN RAM: Perhaps,

the very sight of Mr. Bhupesh Gupta
makes it go out of order.

Sir, the question of safety on the
railways is a matter of grave concern
to all of us and we on the railways
are gravely concerned over this. We
have taken certain steps and I have
said that any suggestions will be
welcome which can provide some
method by which we can ensura
greater safety. We have been taking
up this question with the State Gov-
ernments. There are periodical meet-
ings between the authorities in charge
of security on the railways and the
State police, whether it is the IG. or
the D.I1.G. of the range—the appro-
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priate authority of the State Govern-
ment—and complete co-ordination is
maintained between them. Various
suggestions have been made; we will
examine them, and whatever is feasi-
ble, we will implement them, because,
as I said, it is a matter of grave an-
xiety to us, of grave concern to us,
and even if the incidents are very
small and even if there are only a
few instances that occur on the rail-
ways, they are such ag to cause con-
cern to us. Therefore, I say that
whatever suggestions have been
made, they will be examined.
Dr. Kunzru suggested  that it
should be seen that nobody hangs
on to the footboard when the
train starts from the station. I pre-
sume that that is the instruction and
T will see that it iz followed. I will
also get it examined whether the
alarm bell should ring in the adjacent
compartment. The whole idea of its
ringing in the guard's room was that
he could immediately stop the train.

Dr. R. B. GOUR: If the alarm bell
is to ring in the adjacent compart-
ment, it could be an additional
pretext to pull it and stop the train.

Surrt JAGJIVAN RAM: I say that
so far as the stopping of the train is
concerned, the apparatus with the
guard is more effective than the
apparatuz in any other compartment.
That is the idea of Dbringing this
system,

SHRIMATI T. NALLAMUTHU
RAMAMURTI (Madras): Corridar
carriages.

Surr JAGJIVAN RAM: About

corridor carriages also
(yaiS S wred) ke ol ylape
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About students, we get into touch
with their institutions, The railway
officials are going to them and when-
ever there is some activity which is
not in keeping with the status of
students, the heads of those institu-
tions are informed. And there have
been occasions when they have come
and persuaded the students. So, we
have been taking these steps.

Well, Sir, when we have taken over
catering, there may be occasions when
there may be lapses and whenever
we get instances of such lapses, we
take action. On the whole, depart~
mental catering has given more satis-
faction to thc people, and we are
graduallyv going to expfind such cater-
ing on important stations. Nowhere
have we replaced the small vendors
and nowhere have we penalised the
small vendors. Wherever we have
replaced them, we have given them
alternative contracts or we have em-
ployed them. So, there is no gques-
tion of their being replaced. The
question is, of course, about people
who are not themselves vendors. 1If
there are contractors engaging a dozen
or fifteen vendors, well, I do not have
much sympathy for them if they come
in the way of departmentalisation of
catering. But I have every sympathy
for the actual vendors. Even the
small contractors exploit them in the
same way as big contractors do.

Surt DEOKINANDAN NARAYAN:
That is what is being done by Bran-
doris. TR

Surr JAGJIVAN RAM: It is very
difficult to get positive proof about
this. 1rE

I may assure my friend, Mr.
Dahyabhai Patel—I do not find him
now in his seat—that wherever
narrow gauge lines are serving a
useful purpose, they will be maintain-
ed or if it is necessary, they will
be replaced by or converted into
metre gauge or broad guage, as the
case may be.
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Dr: H. N. KUNZRU: What is to be |

the future of the Jubbulpore-Gondia
line?

Surr JAGJIVAN RAM: I am afraid
I cannot say anything about it at
present, but this is the general
policy—where the narrow gauge is of
a small distance of six or ten miles
or the like and where road transport
has adequately developed, it is worth
considering whether to maintain that
narrow gauge line or convert it or ley
it waste itself.

I think I have covered all the
important points that have been
raised by hon. Members.

Dr. R. B. GOUR: What about diesel
oil and diesel engine manufacture?

Dr. H. N. KUNZRU: I asked the
Railway Minister 1o have a graph
prepared showing the load of work
on each railway zone at the present
time. I made this request last year
and I made it again this year, but
he has said nothing about this matter.

Suarr JAGJIVAN RAM: T am glad
that he has reminded me about this,
Sir. I wil] get it prepared; it will be
of use.

This demand for new zones comes
from various areas. The creation of
a new zone depends upon the opera-
tional need of the railways and where
the railways feel that in the interests
of the operation of the railways the
creation of @ new =zone 1n certain
areas is mnecessary, that matter will
be considered. But there are
several areag from which the demand
for the creation of a new zone has
come on considerations other than the
operational needs of the railways.

Dr. R. B. GOUR: How can you say
that? No, Sir. We have raised our
demand specifically.

SHrr JAGJIVAN RAM: Why are
you agitated? I am not saying this
about you.

Srrt GOPIKRISHNA VIJAIVAR.-
GIYA: We want a zone foi Madhya
Pradesh also.
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Dr. R. B. GOUR: This is out of
other considerations.

Serr JAGJTVAN RAM: I have
nothing to say more than that. If on
the grounds of operational require-
ments of the rallways the creation of
a new zone is necessary, well, that
matter may be considered, but 2
present the railways do not think that
the creation of any new raiiway zone
is required.

Sir, again T will cxpress my sincere
thanks .

SHan MOHAMAD UMAIR: I wan
to ask the hon. Minister about one
thing before he finishes his repiy.
What about the latest circular of the
Railway Board enjoining Members of

Parliament to give notice before
thirty days or ten days . ..
Surr JAGJIVAN RAM: I think

that it will be better if Members take
up that question with the Department
of Parliamentary Affairs first before
coming to the railways.
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Dr. R. B. GOUR: May I ask the
Railway Minister to tell me about the
w0 points that I had raised—about
the advertisement policy of the rail-
ways and the dieselisation policy?

Serr JAGJIVAN RAM: 1 have
referred to 1t. About giving advertise-
ments to the papers, we do not make
any discrimination. No discrimina-
tion is made. But it is not desirable
to give a list of the newspaperg along
with the amount of advertisement
that is given to them,

Surt BHUPESH GUPTA: At least
in that case, if 1t is not desirable,—
I do not know why—the matter
should be taken to the Consultative
Committee, and what I fear is, the
hon. Minister may feel that way, but
some other Ministries, for instances,
the Home Ministry or the Information
and Broadcasting Ministry, come in
the way with their proposal, and that
frustrates the whole thing. There-
fore, 1 would ask the hon. Minister
to personally go into this matter,
because we have been receivinrg com-
plaints from all parts of the country.
There should not be any discrimina-

tion except on grounds of merits.
That should go and . .. ’
Surr JAGJIVAN RAM: There is

no discrimination on political grounds
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in giving railway advertisements to
newspapers.

Surt BHUPESH CUPTA: Let it go
to the Consultative Committee.

Mgr. DEPUTY CHAIRMAN: Order,
order.

Suart BHUPESH GUPTA: He may

as well yield in this matter.

Surt JAGJIVAN RAM: I am fully
satisfied that there is no discrimina-
tion on political grounds.

SHrRi BHUPESH GUPTA: But we
are not satisfied.

Surt JAGJIVAN RAM: I agsin
cxpress my sincere thanks to the hon.
Members of the House for their sug-
gestions and for the kind words they
have used for the railways. This will
hearten the million employees of the
railways.

Mr. DEPUTY CHAIRMAN: The
House stands adjourned till 11 Am,
tomorrow.

The House then adjournea
at ten minutes past five of
the clock til] eleven of the
clock on Thursday, the 25ta
February, 1960.

-



